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Title: Discussion on the Demand for Grant No. 74 under the control of the Ministry of Power for the year 2009-2010.
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Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth
column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to complete the

sums necessary to defray the charges that will come in course of payment during the year ending the 31 st day of March,
2010, in respect of the heads of Demands entered in the second column thereof against Demand No.74 relating to the
Ministry of Power."
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SHRIUDAY SINGH (PURNEA): Respected, Mr. Deputy-Speaker, | thank you for giving me the opportunity to initiate the discussion on
the Demands for Grants for the Ministry of Power for the year 2009-10.

Sir, at the very outset | must tell you that a review of the power situation in India and of the performance of the Ministry of Power will
make for a depressing critique. The hon. Finance Minister has been benevolent in increasing the Budget Grants to the Ministry of
Power this year from the earlier levels of Rs. 40,000 crore to Rs. 50,000 crore. | will talk about that later. But Indian power sector is
typically bound by a number of inter-locked problems that include supply side bottlenecks, demand side mismanagement and an
unacceptable level of financial losses in distribution, none of which will lend itself to an easy resolution. But unless these problems are
addressed on a war footing with full commitment of all stakeholders, our economic growth will be severely curtailed. To be fair, | must
say that it is not this Government alone that is responsible for the mess that we are in today — whether for reasons of incompetence or
malicious intent, perhaps the later, most Governments since Independence have contributed to ensure that power that was
desperately needed for developing India was in short supply and remains so. Policies were opaque and tuned to suit those in power.
Private participation was a strict 'no' 'no’, regional imbalances were encouraged which have now become impossible to reconcile. |
do not, for a moment, resent or have any regrets that some States possess much healthier generation capacities than others. But let
me just bring out some of the glaring dissimilarities between the States. | am sure that everybody is going to be a little aback.

In case of Gujarat, for every 4,000 people, they have a generating capacity of 1 MW. In the case of Tamil Nadu, it is the same number
of 4,000. In Maharashtra it is just under 5,000 people for 1 MW and in Karnataka it is just over 5,000. In Uttar Pradesh this figure
becomes 18,000 and in case of Bihar — all generating plants were then in Bihar and Jharkhand and are thermal based and the
present State of Jharkhand has all the coal which the State of undivided Bihar had at that time — you will be surprised to find that for
every 42,000 people the generating capacity is 1 MW. If this is not disparity, then what is? It would, therefore, not be unfair to say that
in all these years, politics of power has truly and fully scored over the power of politics.

Sir, the first major reform in this sector came 50 years after Independence when the NDA Government piloted the Electricity Act in
2003. This Act aimed at bringing competition and efficiency in the system with concepts like open access, power trading and
availability based tariff. It should therefore be a matter of concern for all of us here that for a host of reasons, these path breaking
reforms are yet to be implemented fully.

Sir, India today is considered to be amongst the emerging economies and comparisons are often made with China. Being our
immediate neighbour and of comparable size in terms of population, we both countries having been similarly under-developed in the
1960s are now fiercely competing for the same global market. This comparison obviously comes very naturally. But let us consider
this. The United States, about whom we were just talking, which constitutes 4.5 per cent of the world's population produces 22 per cent



of the world's electricity.

China which constitutes 20 per cent of the world population produces a decent 16.5 per cent but India which constitutes 17 per
cent of the world population produces under four per cent. India's per capita electricity consumption of 500-600 units is at the bottom
half amongst the group of low middle-income countries. Regarding per capita, today we consume less electricity than countries like
Gabon, Zambia or even Zimbabwe.

What does more electricity consumption per capita mean? Does it mean that people are just lighting up more bulbs or are running
more air-conditioners? No, it does not. It means that the excess electricity is channelized for more productive use, be it in agriculture,
manufacture or services that helps turbo charge their economies. These days, no wonder, therefore, that when you pick up just about
anything these days, be it toys or electronics, it will most likely say 'Made in China.".

In the light of this, can we therefore say that our planned capacity enhancements are anywhere near where they should be? Even
assuming that all planned enhancements fructified, which has not been our record so far. Our track record has been so bad that even
in the Eleventh Five Year Plan period, even this year, we have lagged behind our targeted Plan enhancement.

Power shortages continue to be high, retarding economic growth. Peak power shortage reached an all time high at 12 per cent in
2008-09. Despite having an installed capacity for producing 148 GW of power, we could not meet our peak power demand of 110
GW. Various studies suggest that the manufacturing sector alone loses over Rs. 22,000 crore annually due to poor availability and
poor quality of power which is about 2.2 per cent of the gross output of the total industrial and service sectors. It is therefore not at all
surprising that India ranks at a low, 108 out of the 134 countries audited for quality of electricity supply according to the World
Economic Forum's Global Competitiveness Report for 2008-09.

Empirical evidence suggests that our capacity needs to be augmented at the rate of 12 per cent per annum to sustain a eight per cent
annual economic growth. Added to that, an ever-increasing domestic consumption and necessary programmes such as Rajiv Gandhi
Gramin Vidhyuti Karan Yojana are bound to further increase demand leaving the supply demand balance on a knife-edge. According
to a Mckinsey analysis, a 'business as usual' scenario will result in a shortfall of 95-140 GW by 2017. It is therefore, imperative that this
Government takes leaps, not just steps to address the supply side constraints. We have set for ourselves a target of augmenting
generation by 78700 MW during the Eleventh Plan. It is not enough but it is certainly higher than the earlier Plan targets of 41,000 MW.
But is this doable? On an average, a thermal power plant in India takes six to eight years to complete compared to China's three
years with a significant probability for delay, as conceded by the hon. Minister himself because of EPC constraints, the politics of
acquiring land, necessary approvals and then equipment shortages. Equipment manufacturers face problems that need to be
addressed.

There is an urgent need to compress project completion cycles. Delays can be brought down if we increase our EPC capacity,
strengthen our [Tls and institute skill development programmes to meet industry needs. One of the major complaints of the equipment
manufacturers is that they do not have skilled or the type of man power required to build these plants. There is also of course an urgent
need to fast track site acquisitions and grant clearances.

In addition to setting up new power generating units to step up production, sufficient investments have to be made in the
Renovation and Modernisation and Life Extension programme of existing plants so that these remain at their peak generating
capacity. Over 12 per cent of our installed generating capacity is from plants more than 30 years old. This programme needs to be
fast tracked and monitored as against the target of 77 plants for R&M and 81 plants for LE, only 13 and 6 units, respectively have
been completed as on January, 2009.

Fuel shortage has further crippled our power sector. Considering that 70 per cent of our generating units are coal dependent,
one would have expected major reforms in this sector.

It is estimated that by the end of the Eleventh Plan period, the demand for coal in the power sector would rise to 650 mmt
whereas the expected production is going to be about 580 mmt. One hopes that UPA Il has by now extricated itself from the
Jharkhand politics and would accord coal sector reforms the importance it deserves. But if the Ranchi politics controlled coal, Mumbai
politics controls gas. It is hilarious to watch our Government squirm to find the right balance between two warring brothers over what
now has, at least belatedly but fortunately, been declared as national assets and resources. But enough being enough, let gas start
flowing to Shri Shinde's power plants, because we are asking for electricity.

Though the primary electricity generation costs in India may be in line with international standards, the average selling price of
electricity has always been lower than its average cost of production, leaving SEBs in dire financial straits. Unacceptable levels of
Technical & Commercial losses — in common parlance it is called inefficiency and theft -- and unrealised subsidies from the State
Governments for the free or subsidized power given to the agro and domestic sectors further contribute to the problems of SEBs. To
partly offset their losses, the SEBs impose back-breaking tariff on industries. India's average industrial tariff rate is almost four times
that of China's and amongst the highest in the world. Thus, in addition to the erratic power supply, unduly high industrial tariff rates,
take a further toll on the Indian industry.



The tariff regime for long-term Power Purchase Agreements has evolved through a process of trial and error. The Cost Plus Power
Purchase Agreements with Independent Power Producers in the first wave of reforms in the 1990s resulted in power that was more
expensive than from the plants built by the State-owned enterprises leading to understandable disquiet. But having burnt our fingers on
that front, the Electricity Regulatory Commissions now need to ensure that the twin objectives of the Electricity Act, 2003, to protect
consumers through reasonably determined regulated tariffs and reducing cost of supply by bringing about efficiency and competition
in various segments of the supply chain, including unbundling of the SEBs are duly fulfilled. Some of the unbundled SEBs have shown
remarkable results and pressure should be exerted on others to follow suit.

Iwould like to say something on the Restructured APDREP. It is estimated that we lose about 32 per cent of the electricity produced on
account of Aggregate Technical and Commercial losses. Hypothetically speaking, if we could save just 12 per cent of this, we would
today become energy neutral. Since the launch of the APDRP, overall commercial losses, not inclusive of subsidies, have reduced
from Rs. 29,000 crore to Rs. 27,000 crore, a seemingly disappointing outcome, but understandable in the light of the fact that the
State Electricity Boards themselves were undergoing structural changes and were not adequately prepared to take advantage of the
Scheme.

Hon. Minister, |, therefore, fail to understand why, despite an assurance from no other than the Prime Minister himself, two
valuable years were lost in introducing the Restructured APDRP. Existing drawbacks were visible in the last two years of the first
program and, therefore, the second version should have seamlessly taken over from the first. | dwell on this because this hiatus of two
long years sent confusing signals to the SEBs most of which are not always over enthusiastic anyways.

The sheer extent of these losses in distribution, Rs. 27,000 crore per annum, hampers the development of the energy sector as a
whole. In the short-run, the SEBs are not in a position to purchase additional power to meet peak demand, leading to chaotic load
shedding and the financial precariousness of the SEBs discourages supply side investment by the private sector players. A further
drag, therefore, on augmenting capacity! Transmission inefficiencies also deter the development of a vibrant trading market for
electricity with volumes remaining thin. Though they are showing some signs of increase, but they are very thin yet. The success of the
Restructured APDRRP is critical for the survival and growth of the power sector and it is, therefore, necessary for the Ministry of Power
to adopt a more hands-on approach than is currently visible. Nodal agencies may have to be appointed with requisite power and
control to oversee outcomes. The planned target to bring down these losses to fifteen per cent levels by the end of the Eleventh Plan
period seems nowhere in sight at the present rate of improvement.

On the transmission side, there are regulatory issues to be resolved. The CERC must quickly announce regulations under the National
Tariff Policy, 2006 which is expected to rationalize transmission tariffs. The PGCIL continues to have a stranglehold on transmission
activities. A more level playing field is necessary for competition to come in.

Sir, I note with happiness that the hon. Minister of Finance has given more money to the Power Grid Corporation this year. But
they should use this money to increase efficiency and create a situation when private players could also come in and they could have
some competition.

Some State Governments have started using a mix of economic, legal and social measures to curb pilferage. Economic measures
entail lowering industrial tariffs, which should reduce theft. Legal measures involve passing stringent anti-pilferage laws with the
political will to follow through with it. The Governments of Bihar, West Bengal and Andhra Pradesh have enacted tough laws under
which thousands have been convicted and power theft has shown signs of significant decline. In fact, the Government of Bihar has
decided to set up three special fast track courts to try cases of electricity thefts. Other States must also be encouraged to clamp down
on electricity theft.

Additionally, the Ministry of Power needs to play a more proactive role in facilitating the adoption of a technology platform, based on
smart cards and electronic meters to improve billing. | believe they are doing something on that. The effort must be accelerated so that
there is proper metering and cash collection. These technology platforms can also form the basis for introduction of Time-of- Day
metering to better manage demand fluctuations.

Sir, now, | speak on a subject which | know is very sensitive.

I am acutely aware of the fact that any subsidy is sacrosanct and fiddling with it is like committing hara-kiri. But the subsidy must work!
In its present form, subsidy on power for agriculture, which accounts for approximately 23 per cent of the total electricity usage, does
not serve its desired social purpose and, in fact, leads to an inefficient use of resources. For one, it does not distinguish between the
haves and have-nots. A flat rate pricing tends to benefit large landowners more than the targeted small and marginal farmers. Grid
managers have sought to control these runaway loads by restricting power supply to only a few off-peak hours everyday to which the
farmers have responded by leaving their pumps on throughout the day. This has led to water table going down, water logging and
salinity reducing cultivatable land and, the consequent lowered voltages because of the excess load have led to frequent burnouts of
transformers and pump-sets. Worse still, free or subsidized electricity does not incentivize farmers to switchover to more energy



efficient pump sets.

| suggest that the Government step in and offer incentives to end users to change their outdated electrical equipment. As an
example and | am sure that the hon. Minister knows that while a modern ceiling fan consumes just 40 watts of electricity, older ones
needed ten times as much. It is the same with agricultural pump sets. The end result is that this regime of an unmetered blind subsidy
is environmentally, socially and economically unsound. We need to replace the present subsidy regime with a programme that is
better targeted towards the small and marginal farmers using efficient delivery mechanisms such as cash transfer and, at the same
time, encourage a more rational use of electricity for agriculture. The belated but laudable initiative on the Unique Identity Number
programme of this Government can be used very effectively for a more selective targeting of the small and marginal farmers who
deserve to be subsidized. ...(Inferruptions)

The Government needs to pursue energy conservation efforts with a greater zeal. Countries such as the United States, Brazil and
China have reduced the demand by up to 20 per cent through the promotion of energy efficient transformers, CFL bulbs and time of
day pricing. There are some environmental concerns about CFL and the Government must also examine the possibility of promoting
LED bulbs which are much more energy efficient and environmentally safer. The Xlth Five Year Plan contains a number of innovative
schemes to promote energy conservation and efficiency and it is necessary that executing agencies under the Ministry of Power are
held accountable for meeting the targets.

The Bureau of Energy Efficiency has the statutory authority to enforce minimum efficiency standards for prohibiting the
manufacture, sale and import of products not meeting the minimum standards....(Interruptions) ¥ & T& T €= g sTar §I 3R
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Now, | come to Rajiv Gandhi Gramin Vidyutikaran Yojana. | am sure, the Congress Members would be very much concerned about
this Project - even as a member of the BJP, | am — other than the fact that it is a very important measure, a very important Project. It
has associated with it the name of one our country’s tallest leaders and most dynamic leaders. But the way this Programme is being
run, the way that this Programme has been structured, it is bound to give it a bad name and fame. Though the reasons are extensive, |
will give you only some of the reasons.

According to the 2004 definition, at least 10 per cent of the BPL households in a village need to have electricity connections to get
categorized as an electrified village. This change itself is a welcome change from the earlier, even more restrictive definition. But now
imagine a situation where, in a village, 10 per cent of the BPL families get electricity connections, 90 per cent do not, hundred per cent
APL families do not get it, do you think that a Programme like this will be allowed to be implemented? The kind of social strife, the
kind of social tensions that it will give rise to in the villages is unimaginable. Therefore, | request the Government to consider this. The
Yojana itself, the Rajiv Gandhi Gramin Vidyutikaran Yojana, provides for giving connections to all irrespective of APL or BPL. For the
BPL, it has specified that it will be free connections, for APL, it has said that it would charge the money. But, on the ground, what is
happening? | am seeing it happen in my own constituency in Bihar? For example, | have 3,66,000 BPL families in Purnea. The total
number of connections that would be given under this Yojana is 25,650 . Now, what will happen to the rest?

Secondly, the kind of infrastructure being created for this single-phase transformer is to be considered. The point is that 16 and 25
KVA transformers are being set up. Though the 11 KVA line is going right there, the village infrastructure will have only the single-
phase 16 KVA or 25 KVA transformer. We have been very much exercised about this. Our Chief Minister has written to no less a
person than the hon. Prime Minister. We want a three-phase line. We want a connection that can go beyond just domestic use. We
want an infrastructure which can cater to connectivity to all. We talk of inclusive growth. You talk of inclusive growth more than anybody
else. So, you must know that if you provide just 16 KVA or 25 KVA transformer, how would it be inclusive growth. Therefore, it has to
be looked at.

The other very strange thing is that there is a cost-norm specified. The cost norm is that a village electrification will cost Rs. 14 lakhs.
...(Interruptions) It will cost Rs.14 lakh. How can you have a fixed sum for all the villages? We all know that a village can take more or a
village can take less. Therefore, | hope that they are only for illustration purposes and are not actual operational guidelines. So, these
are the issues with it: the three-phase line, strengthening the village infrastructure and the franchisee for the RGGVY. | would suggest
that first priority must be given to the Panchayat institutions because they will be the people who will look after the asset; they will be



the people who will ensure that the distribution of assets are not sold or vandalized and there will be more community participation.
Therefore, that is an exceedingly important thing.
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THE MINISTER OF POWER (SHRI SUSHILKUMAR SHINDE): Sir, | would like to intervene here. This is totally incorrect. It was
regarding the amendment to the Constitution in relation to Scheduled Castes and Scheduled Tribes. They wanted to change the whole
concept. Dr. Babasaheb Ambedkar has written the Constitution. We agitated from that side. The two issues are totally different.
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The letter from the Chief Minister of Bihar to the Prime Minister says:

"Given the paucity of mineral and extraction industries, we have concentrated on our competitive factor advantage in
promoting agro-based industries. Proposals for 23 new sugar mills and mega projects for the production of ethanol with
investment of over 5 billion dollars with 3000 MW of co-generation was approved by the State Government.”

This Bill is lying here for assent. It has not gone back. Rather what went? An order went that it will permit only existing sugar mills to
produce ethanol directly from sugarcane. This is what you do with Bihar.

Then the letter says, and this directly concerns you:

"The State Investment Promotion Board have approved 14 thermal power projects for a total capacity of 17,817 MW
amounting to Rs. 72,511 crore. This is in addition to a new generation unit of 5000 MW to be set up by the Bihar State
Electricity Board in the public sector. All these projects are languishing in the absence of coal linkage. It is distressing

that coal linkage for neither the XI th nor the X1t Plan projects is available for improving our energy availability."
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Dr. Homi Bhabha once said, and | quote:
"No power is more expensive than no-power."

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.58 hrs.

The Lok Sabha then adjouned for Lunch till Fourteen of the Clock.

14.02 hrs.
The Lok Sabha reassembled after lunch at two minutes past Fourteen of the clock

(Mr. Deputy Speaker in the chair)

DEMANDS FOR GRANTS (GENERAL), 2009-2010 - Contd.

Ministry of Power
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14.59 hrs.

(Shri Francisco Cosme Sardinha in the Chair)

SHRITK.S. ELANGOVAN (CHENNAI NORTH): Mr. Chairman, Sir, I rise to support the Demands for Grants for the Ministry of Power
for the year 2009-10 as proposed by the hon. Minister of Power.

While the intentions of the hon. Minister are laudable, | doubt whether they are achievable. The hon. Finance Minister in his Budget
speech has increased the allocations for the Accelerated Power Development and Reforms Programmes to Rs. 2080 crore
anticipating that this would greatly reduce the gap between the power demand and supply. The National Electricity Policy envisages
power for all by the year 2012. During the Eleventh Plan Period, a capacity addition target of about 78700 MW has been set by the
Planning Commission. Also, the Government anticipates a capacity of 12,000 MW of captive power to the system during the Eleventh
Plan Period. All these promises look good. It would be a matter of pride to this Government if these projections are achieved.

15.00 hrs.

Sir, to a question in this august House which was raised on 3.7.2009, the Minister had laid a statement regarding fund requirement for
Eleventh Plan period, fund availability and funding gap. In the State sector, funds required for generation, transmission, distribution
and R&M is around Rs. 5,31,000 crores. Whereas fund available to the States is Rs. 2,51,000 crore. A funding gap of Rs. 2,79,000
crore is estimated by the Government of India. For the Central Plans, a gap of Rs. 37,000 crore is envisaged. In the private sector, a
gap of Rs. 1,04,000 crore gap is anticipated. Hence, there is a total funding gap of Rs. 4,21,000 crore. How are we going to fill this
gap? What are the Government Plans to raise funds to fill up this gap?

Sir, we might have achieved many things in the past, but we have never achieved the target set by the Planning Commission in all its
Five Year Plans, particularly in the power sector. Targets should not be just realistic but it should also be realisable. | am not critical
about the Government ambitions. | am fully supporting the Government Plans. But it is also my duty to point out the shortfall and bring it
to the notice of the Government.

Sir, in my home State of Tamil Nadu, there has been huge power shortage recently. Because of the failure of wind, the wind mills
which use to generate more than 1000 MW of power have failed. Hence, there was a grave shortfall and the Government had to resort
to increased power cuts.

Sir, post 1991 era has greatly changed the life style of the people of our country. Those electronic gadgets and equipments which
were considered luxuries have become necessities. Domestic consumption of power has greatly increased. Hence, the Governments,
both at the Centre and the State, should resort to annual incremental power generations. Setting up of new plants would take time for
commissioning. The existing power plants should be so devised to increase its generation annually. In Tamil Nadu, the Kudankulam
Nuclear Power Project was started ten years ago. The plant has to generate 2000 MW of power. But even after ten years, not a single
unit was generated. Last year, the Government has signed an MoU with Russia for a capacity addition of another 8000 MW in the
same unit. The Minister should categorically say as to when generation would start from this unit.

Sir, the NTPC and NHPC can be renamed as North Indian Thermal Power Corporation and North Indian Hydel Power Corporation
because not a single power plant is commissioned by these two corporations in the whole of South India. Only now, the NTPC is



planning to set up two plants, one in Andhra Pradesh and another one in Tamil Nadu.

Sir, as far as North India is concerned, there is sufficient coal available. There are perennial rivers which would help hydel projects in
that area. There is a LNG terminal set up in Dahej in Gujarat which would help gas based power plants. But in the South, coal is
available only in Neyveli, that too sub-standard coal. Hydel power is most unreliable because all the rivers flowing into Tamil Nadu are
controlled by the surrounding States. Hence, in spite of the fact that Tamil Nadu contributes about 40 per cent of the total exports in our
country and the Government of Tamil Nadu has provided an investor friendly atmosphere, there is not enough power generation in the
State. So, | request the Government to speed up their power projects.

The DMK Government headed by Dr. Kalaignar M. Karunanidhi is the first Government in India to provide supply of free powers to the
farmers way back in 1989. Normally, it should be construed as a populist measure. But since water for irrigation is pulled out of the
control of the Government of Tamil Nadu, it has become a necessary investment to sustain the quantum of agricultural products. It is
because our farmers have to rely mostly on ground water.

The Central Electricity Authority data shows that while the electrical conditions are improving in India as a whole, the Southern Region
has been unable to keep up with the demand. It further states that South is the only part of the country which is not growing in its power
capacity.

Enormous amount of natural gas has been found in the Krishna-Godavari basin which is situated in South India. But the entire natural
gas is being planned to be taken to either Gujarat or Uttar Pradesh for power generation.

| would request the hon. Minister to kindly intervene and see that Krishna-Godavari basin gas is utilised for power generation and
supply to the Southern States.

With these words | support the Demands for Grants moved by the hon. Minister of Power.
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SHRI TATHAGATA SATPATHY (DHENKANAL): Thank you, Mr. Chairman, for allowing me to participate in the discussion and voting
on the Demands for Grants under the control of the Ministry of Power for 2009-10.

I would like to divide, what | wish to say, into two parts. First, because of paucity of time, | would like to talk about only three major
problems of my State, namely Orissa. The State Government under the able leadership of Shri Naveen Patnaik has been effectively
trying to generate, transmit and distribute power or energy as equitably and as efficiently as is possible.

Under the instigation of the federal Government, the Government of Orissa, in 1999, which was then a Congress-led Government, had
embarked on an ambitious plan to privatise the energy sector. In the process, two States in this nation, namely Orissa first, and
second, the State we are in now, that is Delhi, went ahead with the process of privatisation. But, now unfortunately we find that the
federal Government has decided to do a volte-face and avoid taking up responsibilities which are due and for which they had been
clamouring.

Everybody told us that privatisation will bring in a new era and that it would help us to create a state where there will be no shortage of
energy. In the process, one of the major companies, albeit it does not enjoy a majorly good reputation, out of four discoms, it took up
three in Orissa. North Orissa, West Orissa and South Orissa are with Reliance Power and CESCO is with the State Government,
which is controlling mostly the coastal part of Orissa.

We have been deprived of funding from the Central Government under the pretext that we have gone in for privatisation. That has
hampered transmission and distribution, by not enabling the State Government and the Corporations under the State to modernise
these assets. The State Government had been asked by the federal Government to set up an Ultra Mega Power Project which is
supposed to have a minimum generating capacity of 2,000 megawatt in Orissa. The State Government in the district of Sundergarh, in
a place called Vedabahal, gave the land and has got the necessary clearance from the Ministry of Environment and Forest and has
been able to organise all the pre-requisites for starting the power plant there. The State Government has suggested two other sites,
with equal opportunities there too. But, unfortunately, the Central Government has not thought it fit to react to the request of the State
Government and the Ministry of Power is obviously neglecting Orissa in this aspect. |, for one, am not a person who will cry here on
bended knees saying that my State is poor and please help my State. Everybody has been speaking in that same tone. But | take
pride in the industrious character of the "Oriya’, the average young "Oriya' and | take pride in the natural endowments that the State of
Orissa has received from the Almighty. Therefore, we are not a poor State; we are not poor people; we are capable people; and we
are able to take our own decisions — whether social and political — which our hon. Chief Minister has also proved in the past few years
that we are able to stand up on our own legs. We do not need anybody's assistance. But the impediment is primarily coming in from
the Central Government or the Federal Government in letting us go in our own way because of the Federal structure of this nation.
Therefore, even in an ideal project like the Rajiv Gandhi Grammen Vidyutikaran Yojna (RGGVY) whereby you intend to electrify
every village by 2012, the impediment is that the work has been given to the Central Corporations like NTPC, NHPC and some such
organisations. Now, these organisations are not under the control of the State Governments.

Many complaints have been heard about the RGGVY from different States. | have been listening to all the speeches, but
nobody, unfortunately, has highlighted this fact. In my own constituency of Dhenkanal, Talcher is one of the hubs. One of our colleagues
from the South has mentioned that NTPC and NHPC should be named as “North India Thermal Power Corporation'. | would say that
we would be happy if Corporations like NTPC and NHPC also went away to the South.

Sir, in Talcher we are blessed with millions of tonnes of fly ash every year. We do not know what to do with it. They initially gave us very
rosy pictures that there will be no problems, create fly ash bricks. How many bricks can you create? Even if you do create, the
transportation cost of the bricks is so high that beyond a certain point, they do not prove economical and nobody wants to buy them.
So, we have these huge ash ponds coming up all over Angul and Dhenkanal districts and it is creating a mess in the lives of the
common people. So, actually, we are sick and tired of these organizations. An unfortunate part is that in the previous Government,
during the NDA Government, a huge NTPC project was inaugurated in Talcher and the whole project was earmarked that all the power
generated from that project would go to the State of Karnataka, i.e., in the South of India. So, we take the brunt; we take the pollution;
the dirt; the fly ash; the dirty water, but the energy goes to the South of India.

Now, under the RGGVY, you have again bestowed the onerous task of electrifying our villages on those same corporations. There is
nobody who is supervising it. This Central Government is not concermed and is not following up on the achievements of these
Corporations. The State Government has no authority to haul anybody up and by that what is happening is that there is total laxity;
there is total neglect and nothing is being achieved. Sir, in my own two districts of Dhenkanal and Angul and in the rest of Orissa, we
see that the progress is very slow and yet there is nobody to pull them up and there is no lagaam on them.

The other point is that you have the Accelerated Power Development and Restructuring Programme (APDRP). This scheme is
primarily meant for urban and blocks headquarters' system management. Money is being spent in huge quantities for these projects.



You also have an RAPDRP now. But what | had mentioned earlier, by virtue of privatisation, Orissa initially got Rs. 74 crore in the
Tenth Plan. But, after that, only once we got that money. Now, we have been deprived of any more funds primarily because you are
giving the example: "You have privatised; you have gone ahead with privatisation and now you should fend for yourself." The private
companies are unwilling to under-write these sums. Therefore, Orissa is being deprived of any more funding in this sector. | would not
say this as a plea. | am not beseeching you. This is my demand to the federal Government that we also have organisations like the
GRIDCO, the Orissa Power Transmission Corporation Limited and the Orissa Hydro-Power Corporation which are capable, efficient
with proven track records. These organisations have proven track records. You can fund these organisations because primarily what
is happening is this.

For example, if you take the Reliance Infrastructure, which is handling Orissa and Delhi, it is spending Rs. 38 billion in
developing the transmission and distribution network in Delhi. That is because politically and in every way that you can think of, Delhi
is vital for its goodwill on a larger scale. So, it is investing in Delhi. But where does it get the money from? When it was BSES, it had
taken up Orissa. So, the initial investment for this Company by which it took up the distribution network in Delhi was from Orissa. But
there is no investment by this Company in Orissa. On the one hand, because of your persistence, we privatised it. The Company does
not invest now. On the other hand, you are blaming us saying: "Since you have gone in for privatisation, we will not give you any
money." So, you are stopping the funding to the State. Therefore, we are being the losers. Because of their insistence and their
interests, we have privatised it and yet we are the losers.

MR. CHAIRMAN : Please conclude now.

SHRI TATHAGATA SATPATHY : Sir, | would need two more minutes from you. | will be very brief. You will be surprised how brief | will
be!

In the second part of my speech, | will dwell on the slightly broader ambit of the nation. | am very sad to note that even in the last Lok
Sabha - | was here — we had a Vote of Confidence. The Government and the party which was controlling the Government, which still
controls the Government, could risk the federal Government on the egoistic issue of the Indo-US Nuclear Treaty which was signed by
us. They won. They managed. Whatever they did, | should not get into that. But what | am trying to say is that even from that period till
now, the Government of India has not made any estimation of what the power requirement of this country will be in 50 years, by 2050.
So, what is the target that we are trying to reach for power generation in this country?

Sir, if you see the 17t Electric Power Survey by the Central Electricity Authority, it had forecast a demand of 7,94,561 million units for
2008-09 with a peak deficit of 12 per cent. But, if you see what is our present installed capacity as on April 1, 2009 - April 1 is the
Orissa Day —itis 1,47,965.40 MW. This is as per the CEA's website. So, our deficit is huge. What are your plans? You have not been
able to project your plans properly. You have not been able to tell the nation, to tell the House how you propose to deal with the shortfall
that the nation is facing. When you are claiming that there will be power for all by 2012, how do you expect and how do you think you
will meet the required, assured quality and affordable energy by that time?

MR. CHAIRMAN: Please wind up.
SHRITATHAGATA SATPATHY : I will wrap up. Now that you have instructed me, | should wrap up.

Personally | would like to congratulate the Prime Minister for one good thing that he has done in these last five years during the
previous Lok Sabha and now and that is, he has signed on emission capping of this nation at the risk of upsetting those bureaucrats
who have sold their souls to multinational and international companies which want to set up all their polluting industries within the
territory of India. So | would like to congratulate the Prime Minister for this. But the Power Ministry also has to take into account that if
you are strengthening the emission laws, you have to decide what sort of power sector you want to concentrate on.

MR. CHAIRMAN : Please conclude now. Shrimati Supriya Sule.
SHRITATHAGATA SATPATHY : Sir, are you asking me to conclude?
MR. CHAIRMAN: Yes. | have given you enough time.

SHRI TATHAGATA SATPATHY : Lastly | would say that hydro power is one power which is eco-friendly and cost-efficient. Even if the
initial investment is high — it is true it will be high — but within 10 to 12 years any hydro power unit that we have seen in India has been
able to pay back its capital investment. Then hydro power is the cheapest power that is available in India. We have tremendous
capacities for that from the Northeast to my State of Orissa which has 11 large river basins. We can not only make ourselves power
sufficient, but we can also empower our colleagues from the South and also the North with a lot more power.

MR. CHAIRMAN: Please wind up now.



SHRI TATHAGATA SATPATHY : But | would like to say that it is time that we concentrated on what sort of power we want. Nuclear
power is not the answer to the requirements of what India will have by 2050.

Before | wind up, | would request the Government and the Minister that they should come up with a White Paper on what is the
estimation they have about the requirement of energy by 2050, how they want to meet that requirement and what are the plans that
they have to meet that requirement without damaging the environment.

SHRIMATI SUPRIYA SULE (BARAMATI): Mr. Chairman, Sir, | thank you for giving me this opportunity to speak on such a serious

subject of power. | think everybody in this august House believes that if we want to grow, it is not possible without effective and efficient
distribution and generation of power. As we are all aware, electric power is a unique form of energy which is the engine of growth for
economic development. Unlike all other energies, electrical energy is the only form of energy which cannot be stored. It has to be
generated and transmitted immediately. The demand for electricity is also elastic. The more we give, the more it is used up and our
country is probably one of the few developing countries where the per capita consumption is extremely low. As one of my colleagues
has mentioned earlier and as many of my colleagues from Orissa, Bihar and Uttar Pradesh have also mentioned that if there has to be
industrial development in all our States, electric capacity addition programme has to be the top priority of the States. My colleagues
have talked about all the various reasons for power shortage. | do not want to repeat all those points and take the time of the House. |
would like to table all my points.

But before that, | would like to make an intervention about a point which my colleague from Bihar has extensively talked about and that
is about single phasing. | think single phasing, as we are all aware, is a State Subject. It is a choice and an option which all the States
are forced to do because there is not enough power generation in all our States. Maharashtra has done it. We have spent Rs. 500
crore till today on single phasing. We are all aware and as my colleague from Bihar mentioned that today when we all go back to our
constituencies, most of our people in our villages tell us: 'we do not want single phasing, we want to stay in darkness for 24 hours, but
please give us 3-phase electricity even if it is for 6 to 8 hours a day because we need it for education of our children and more so for
running agricultural pumps.' So, I think, it is an extremely alarming situation.

| think there is deficit in every State and whether it is 2,000 megawatt or 3,000 megawatt or 5,000 megawatt, these numbers are
inconsequential. What we really need is that we should accelerate all our programmes and provide electricity, as soon as possible, to
all our homes in every village. We talk about many schemes. Even my colleague Shri Tathagata Satpathy mentioned that 2009 was
the deadline for every village to be electrified and 2012 when every home will have electricity, including forest fringes. So, we would
like the Government to give us some guidance and clarification as to how we are going to achieve this with such a huge deficit of
power.

Besides this, the real problems which occur in are the delicensing. There are a lot of very good programmes run by the
Government, which we support, but the Ministry of Environment and the Ministry of Power really need to accelerate these
programmes. There are three or four projects even in my State which are delayed because there are no clearances from the Ministry
of Environment and Forests. Even if delicensing is talked about starting since 1991, we are not seeing results in most of our States.

The other thing is the constraint to open access in transmission. That is a big problem. It has happened, but still there are
constraints at the State levels.

What again, my colleague, Mr. Tathagata Satpathy, talked about is nuclear power. | think, we all supported the deal, we still
support it, but we need to know our action plan how are we going to grow. We talked about 20,000 MW to be happening. If the hon.
Minister could guide us as what is the road map for nuclear energy, it would help us know about it more?

The other point, which my colleague from Uttar Pradesh made, is land acquisition. Land acquisition is a serious problem today.
Most of the farmers do not want to give their land even to put a pole for electrification or even wind mills. Unless we have a proper Act
in place for land acquisition, I do not think, we can take up all our power projects today.

My last point is about privatisation of distribution. Today, besides generation, distribution and transmission seem to be the
biggest handicap in our country in every State. | think, if we use the franchise model, Bhiwandi Model, which has often been discussed
in this country then that would be of great help to everybody. It is not privatisation. If we could use that as a model and implement it in
the country, | think that would be of great help to everybody.

A lot has been said about power transmission and distribution. | will not repeat any of these issues and take the time of the
House, but carbon emission, environment and our natural resources are extremely crucial to us. As we talked about coal, hydro power,
| think we also really need to use wind mill energy, solar energy and co-generation through sugar factories. They cannot be the main
source of energy, but we would like to be clarified what happened to the Solar Mission which we have all talked about.

Solar energy needs to be tapped and | think that is going to be the only way forward. Talking about sugar factories and co-



generation, even if we put up a unit of 25 MW, about 9,000 agricultural pumps can be used on this. | think, on all these various
interventions which have been tried and tested the cost is very high, we agree. But | think, the natural resources are equally crucial. We
have to find ways to cut cost of all these things and that is the only way we are going to take all our people from sinking into darkness.

I really feel it is not the political will that is dealing this whole project. The technical weakness and the inability to operationalise
the reforms are truly the cause of this concern. | think, we really need to put all our political differences aside and put a time bound
project for our energy security of our country which is the only way forward. | would appeal to all my colleagues that let us sit down, put
our heads together and save our country from darkness.

SHRIA. SAMPATH (ATTINGAL): Sir, we all know that generation of power is itself an industry. If we have enough electricity, we can
have anything and everything, it has been told. Our day-to-day activities are very much dependent on the supply of power. As one of
the important sectors of infrastructure of our nation, it demands more attention. That has already been given to it. | still wonder why Her
Excellency, the President of the Indian Union, in her Address to the Parliament, mentioned the capacity target of 13,000 MW only,
while the Government of India had earlier fixed a target of 90,000 MW capacity in the Tenth Plan, that is, 2007-2012 period, which
translates itself into an annual addition of 18,000 MW.

Acute power shortage is experienced in various parts of the country which not only adds to the suffering of the people due to the sharp
increase in the prices of fuel, especially, petrol and diesel recently, but also hitting hard on the agriculture, industry and trade. At the
root of the problem is firstly, insufficient power generation, secondly, inefficient transmission and thirdly, insufficient distribution
network. While uninterrupted and quality power is a dream of the millions of consumers, the reach of electricity itself is still a promise
to be fulfilled to the millions of people of India. Our Republic is going to enter its Diamond Jubilee Year in 2010. But, to the thousands
of villages, will it be like the famous drama: 'Waiting for Godot'? | fear so, Sir.

I do agree that we have to promote the use of renewable energy sources in small hydro, wind, biomass and other energies on a war
footing. Why can we not establish more generating units for tapping wind, sea waves and solar energy in various parts of the country?
We have a coast-line of more than 7000 kilometres.

The hon. Minister of Power in his answer to a Lok Sabha question admitted that now we experience an overall shortage of
13609 million units, that is 10%, and 13,603 MW, that is 12.3%, respectively of the energy at Peak during April-May 2009. But | fear

this is not the full picture. Aggregate technical and commercial losses of power, which amounts to 1/3 d of the total energy available for
sale, is a very sad phenomenon. We have to make a critical self-introspection as to why we are not able to generate the targeted
figures of power. Even in the latest Economic Survey it has been admitted that there have been a lot of controversies, disputes
between the contractors, sub-contractors and others. There has not been even a single incident to point a finger towards the labour
force of the country. So, it is because of the profit motive of the private sector contractors and sub-contractors that some of the
projects are being delayed. While the installed capacity is 1,49,391.91 MW, the failures turn up at the stages of generation,
transmission and distribution. Our latest Economies Survey shows that the growth in electricity generation of power utilities during
2008-09 at 2.7 per cent fell much short of the targeted 9.1 per cent. | would like to quote: "Energy shortage increased because the
growth in requirement (5.1 per cent) was greater than the availability (3.8 per cent)." | would like to say that it is a pity. There is
something wrong with our planning.

Recently, some States advocated for privatization. Previously the Government of India also stood for privatization in the energy
sector. Unfortunately what has happened to the States who have gone for or preferred for privatization? We have that example before
us. We have before us the example of Enron which crumbled down to shambles and became pauperized. It has added to the misery
of some of our public sector undertakings. The burden was shared by our public sector undertakings and the Exchequer of our nation
itself.

I would like to invite your attention to another factor. It was proposed to increase the capacity by adding 41,110 MW during the
Tenth Five Year Plan, but only 51 per cent to 52 per cent could be added. This also makes it clear that even after the opening for
private investment, the gain our nation had is very little. So | am against privatization. | could not understand why our Economic Survey
Report itself stands for privatization in the coal sector and in the power sector also. | have no other alternative but to oppose the
energy policy of the Government in that matter.

It has been answered in this House last year that India has formulated a three stage nuclear power programme to optimally use
"its modest small Uranium and vast thorium resources"

Uranium deposits have been located in Jharkhand, Meghalaya, A.P., Rajasthan and Karnataka. Almost one-third of global



deposit of thorium is in India mainly in Kerala and Tamil Nadu. Let us beware ourselves that foreign compulsions should not detract
and sabotage our research and development in the field of atomic energy. May | know what was and who were behind the curtailment

of allocation of funds to the Department of Atomic Energy during the time of the 10th Lok Sabha?

The Central Electricity Authority has recently reported that Andhra Pradesh, Karnataka, Kerala and Tamil Nadu tend to be more
power deficient than other States. As the share from Central pool was cut short for 500-600 MW in November, 2008, the State of
Kerala had to face a power crisis. The reason stated was deficiency in the supply of coal to Thalcher and Ramagundam Thermal
Power Plants. It is very strange that while our Public Sector Undertakings do not get sufficient coal and gas, the private sector enjoys
abundant supply.

Also, why are we still shy to tap our hydel potentials? While it has been estimated that India has a potential to generate
1,55,481 MW through hydroelectric sources, only less than 20 per cent has been tapped so far. We also have potential to generate
another 86,776 MW through the Brahmaputra Basin and Ganga Basin.

Last, but not the least, the hydel power is the cheapest and the least polluting one. But the recent opposition raised by certain
quarters of the so-called environmentalists, the NGOs and some foreign agencies are behind funding them, | fear. They have to be
viewed with very caution. Recently in my State Kerala also, some persons came open against the project proposals of Athirappalli
and Pooyamkutty. Some sort of planned action is seen even against the laying of transmission lines. It is true that the affected families
should get better relief and rehabilitation. But sowing the seeds of anarchy should be viewed with deep caution.

My request is that the Union Government should declare the areas of power generation and transmission as of strategic
importance, and adequate legislation should be made.

At the same time, | strongly oppose the neo-liberal policies and the move for privatization of the core sectors. The
disinvestment is not the panacea to the problems. The power sector should not be thrown to the mercy of market forces. Domestic
consumers are still the largest chunk in number as well as utilization wise. Hence, the decontrol of prices of petrol and diesel, private
entry to coal mining, sale of Public Sector Undertakings and oil fields, privatization in the field of atomic energy etc. will definitely
amount to great loss to common people. Under any pretext, privatization of national assets cannot be justified.

Hence | oppose the Energy Policy. | demand more grants and more importance to be given to the non-conventional energy
sources.

SHRIK. SUGUMAR (POLLACHI): Mr. Chairman, Sir, thank you very much for giving me this opportunity to speak in this August House
on the Demands for Grants relating to the Ministry of Power, on behalf of my part AIADMK.

| dedicate my maiden speech to our dynamic leader Dr. Puratchi Thalaivi Amma, who gave me a chance to stand in this August
House and | express my sincere thanks to the people of Pollachi Parliamentary Constituency for having elected me as a Member of
Parliament with vast majority.

Keeping in mind the grim situation of power shortage in the country, the hon. Finance Minister has announced in his Budget
speech that the Central Government would provide Rs. 2,080 crore to accelerate power generation in the country under the scheme
called Accelerated power Developments and Reforms Programme. | thank the hon. Finance Minister for his kind gesture towards
improving the power situation in the country.

In South India, bulk of power generation is hydel and is, therefore, linked to the monsoon. But the monsoons is not the only
variable, there are other more predictable parameters that cry for an aggressive supply side intervention. Since agriculture is
dependent on electric pump-sets in this region, the crisis impacts kharif season and the demand for power is shooting up with
consumer lifestyle changes and industry proliferation.

Sample data of the Central Electricity Authority for April-June 2008 says that South India's peak demand for power stood at
26,640 MW and what was met was 25,035 MW, a deficit of 1,605 MW or 6 per cent. According to Union Power Ministry, the average
peak demand shortage in the four Southern States is 12 per cent to 13 per cent. He attributes this shortage to 'situation to failure of
monsoon and a sudden rise in demand'.

Severe power shortage has hit industrial production in Tamil Nadu. Companies say that production could be down as much as
50 percent. Sectors like textile, leather and salt appear to be among the agriculture industry. Associations incurred a loss in
production of around Rs. 10000 crore.

Tamil Nadu has the capacity to produce 10,122 MW whereas the demand is 11,622 MW, which leaves a deficit of 1,500 MW.



During peak hours, it can rise to 1,700 MW. The shortage has made the State Government to implement a 40 per cent cut for
industrial units and commercial establishments on the high-tension network and 20 per cent cut for low-tension connections. The
production in Tamil Nadu is down by 20-30 per cent. Small and medium enterprises' output has fallen by 20 per cent. They have
already spent Rs.20-30 crore to buy diesel for their generator sets.

Factories in Tamil Nadu face power cut everyday during peak hours between 6 p.m. and 10 p.m. Instead of effecting power
cuts on existing players, the State Government could have thought of buying surplus power which was available at the National Grid at
Rs.1.80 per unit, and the industries are ready to pay Rs.3.30 per unit. By doing so, the Tamil Nadu Electricity Board could have not
only addressed the deficit but also earned Rs.4,000 crore.

The power situation in Tamil Nadu is worsening day by day and the local Government is not taking any proper action to
overcome the worst situation. Due to frequent power cuts in Tamil Nadu, especially in industrial districts like Coimbatore and Tiruppur,
small scale industries like textile, fibre units and curling units have come to near-closure and lakhs of employees working in these
industries are losing jobs and driven to poverty. This may lead to suicides in the near future.

As far as agriculture sector is concerned, those who have applied for agricultural pump connections in the years 1990 and
1991 are now only getting connections. This is the situation in Tamil Nadu. Moreover, three phase electricity to the agriculturists is
given to only three to four hours daily. If this is the situation, how do we expect to increase the agricultural production?

Windmills are producing electricity considerably, and 70 per cent of the windmills in India are situated in Tamil Nadu. They
produce electricity using natural non-conventional energy, wind speed. In my Pollachi constituency, there are about more than 1000
windmills which are located in and around Udumalpet and Negamam. Due to natural resources of wind speed, the industrialists from
all over India are very keen to establish windmills in Tamil Nadu. But due to unwarranted influence of local Tamil Nadu Government as
well as the Ruling Party, the entrepreneurs are now heading to North. Those who wanted to start the windmills in Tamil Nadu are going
to North due to conducive atmosphere and cooperation of the Governments there. To multiply the wind energy available in Tamil Nadu,
the Ministry of New and Renewable Energy Sources should establish windmills in Tamil Nadu. Necessary steps to grant subsidy for
the above may be considered.

Anamalaiar and Nallar Project is a dream project of my people of Pollachi Parliamentary constituency. Approximately, 12 TMC
of water is going to the sea from the catchment area. There was a proposal for diversion of surplus water of West flowing rivers to the
plains of Coimbatore. For that, a tunnel has to be constructed from Upper Neerar to Nallar and Thirumoorthy Dam. In this way, we can
generate 350 MW of power. Also, the existing capacity of power stations at Sholaiyar, Neerar, Manampalli and Sarkarpathi may be
enhanced throughout the year. With the availability of 12 TMC of additional water, we can fulfil the needs of PAP irrigation system in
Pollachi, Udumalpet, Madathukulam, Valparai, Kinathukadavu, Palladam, Sulur, Tiruppur and Kangeyam constituencies.

I am pained to state that in Tamil Nadu some Chief is concentrating only in demanding power distribution for his family and not
concentrating on getting any projects for Tamil Nadu to regulate the power distribution in Tamil Nadu.
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SHRID.B. CHANDRE GOWDA (BANGALORE NORTH): Mr. Chairman, thank you for having given me an opportunity to speak on the
energy sector.

| come from Karnataka, which is the pioneer State, which produced power in 1902 at Sivasamudram. | think that is the first project
down the South under the stewardship of late Bharat Ratna Dr. Sir M. Visveswaraiah. But today we are begging for power from the
Centre as well as from the neighbouring States too, as has been referred by my friend from Orissa, from Andhra Pradesh and from
Tamil Nadu.

Mr. Chairman, Sir, India is the sixth largest country in the energy consumption. All the documents that | go through, whether it is the
President's Address, the Electricity Act or the policy document produced under the Electricity Act and the Annual Report of 2008-2009
which speaks of 'Power to All' say one thing. ...(Interruptions)

MR. CHAIRMAN : I request the hon. Members not to disturb the Member who is speaking.

SHRID.B. CHANDRE GOWDA : How do we do it? How do we go about it? Sir, all these documents presented to the House do say
that by 2012 it will be 'Power for All'. But, what is the planning of the Central Government to give power to all? The generation capacity,
according to the Economic Survey 2008-2009, is hardly 2.7 per cent as against the target of 9.1 per cent. The decline in the hydel
power generation may be due to erratic monsoon. Of the total contribution, for about 37 per cent of the power Karnataka depends
upon the hydel projects. The target of Eleventh Five-Year Plan is to achieve 78,500 megawatt of power from all sources. But looking to
the details of the generation capacities, | do not think the target of this much can be achieved in the Eleventh Five-Year Plan where the
demand and supply gap will go more than what is expected. What will happen to the economic growth of the country which is
envisaged at eight per cent?

Sir, power which is the nerve centre of the country's economic growth as well as that of agriculture, requires a rethinking and a serious
application of mind which is necessary if they want to achieve 'Power for All' by 2012. The Government of India has achieved mere 15
per cent of the target in the last three years. The present transmission and distribution loss has crossed 30 per cent. As per the
reduction programme in the T&D loss proposed by the utilities, these are assumed to be brought down to 22 per cent by 2011-2012. |
would call these T&D losses as 'theft and dacoity losses'. Transmission from power-generating centre to Bangalore is more than 500
kilometres. The journey from this generation centre to the place of consumption in the transmission, this theft as well as dacoity takes
place, whether it is by an industrialist, whether it is by an agriculturist or whether it is by a common man.

On the single-phasing, as my learned friends spoke earlier, they demanded for full power. But our farmers are quite capable of
converting this single phase into three-phase power by using technical methods. My point of submission before you is that there are
three types of generation; for 75 per cent of the power we depend on the thermal generation.

Of course, 75 per cent of power is targeted to be generated from thermal energy, but what is the problem in thermal generation?
There is no coordination among Ministry of Coal, Ministry of Railways and Ministry of Energy. More than 90 per cent of the power
generated by thermal plants is done by the State and the Centre and only 10 per cent of the power is being generated by the private
parties. In e-allocation, what you call the block system of allocation of coal, we cannot compete, the State cannot compete with the
private parties. The private parties who know how to get blocks through bribery, by influence or by any other means, but the State or
the Centre cannot do that. If there is coordination between the Centre and the three Ministries | referred to earlier, there is a possibility
of hassle-free supply of coal to these projects. India is at number four in the world so far as coal reserves are concerned, but the
unfortunate part is that by not coordinating, we are getting the coal from outside India. This is appalling. So, | would lay stress on the
Central Government to look into this portion of power.

Secondly, 92 per cent of power is generated by sources other than the nuclear. Even if you generate nuclear power, which has been
proposed in the last 123 Agreement to the tune of about 20,000 MW by 2020, we have seen what had happened in Enron and what
the experience has been with Chernobyl. India is a vast country and a sea of human-beings live in India. This population would face the
threat of disposal of waste, leakage and so on and so forth. Therefore, this 123 Agreement, which has been so much talked about,
does not provide safe energy. So, | would like to know from the Government whether they have worked out the cost of generation of
nuclear power. According to me, the cost of generation would come to more than Rs. 18 per unit. When you compare it with the cost of
hydel power generation, the difference is very big. Even now in Karnataka, we get hydel power for 53 paise per unit. This vast
difference in its cost is a matter of serious concern for this House and the country.

My only point is, as | said earlier, why the Government of India does not concentrate on the rest of 92 per cent rather than this nuclear



power, the cost benefit ratio of which, as | said, works out to Rs. 18 per unit. The Enron's Dhabol project has been closed because of
the cost as we had expected much more than what has been achieved. So, another question is of disposal of waste. Though it is
called clean energy, disposal of waste of nuclear energy has become a very big problem.

Therefore, | would draw the attention of the hon. Minister to the damage in the Union Carbide, which has caused so many
...(Interruptions)

MR. CHAIRMAN : Hon. Member, please conclude your speech.

...(Interruptions)

SHRI D.B. CHANDRE GOWDA : Mr. Chairman, Sir, | am speaking for the first time, and | am the only Member from Karnataka to
speak. | know my limitations as | had been the Speaker of the Assembly also. ...(Inferruptions)

MR. CHAIRMAN: Please conclude your speech.
SHRID.B. CHANDRE GOWDA : Please give me a few minutes more to speak on this issue. ...(Interruptions)
SHRIANANTH KUMAR : Sir, itis his maiden speech. Kindly give him some more time to speak.

SHRID.B. CHANDRE GOWDA : Some of the NSG Nations, which have agreed to the 123-Agreement are hesitating to supply fuel for
generation of nuclear power. What have you achieved from the 123-Agreement between USA and India?

Yesterday and day-before yesterday, we saw that talks are going on between the US Government and the Indian Government. Was
this subject also one of the issues for discussion? | would like to know this from the Government and from the Minister. Have you
initiated any programme on the line of nuclear power plant from which you envisaged to generate 20,000 MW of power by 20207 If
you have initiated it, then please let us know as to what exactly is its position. This House passed the 123-Agreement between the two
Nations with great fun and fanfare, and with the hope that our gap between generation and consumption will come down. We thought
that it is one of the greatest achievements of the previous Government. But, today, it has become a shadow on the Government of
India as they feel that they did a mistake by signing the document.

Sir, would like to make a few more points here. My Karnataka State has requested the Central Government to allot power from the
Central Generating Stations from 1,543 MW to 2,000 MW as Karnataka has no natural resources. There are two portions to it. One is
to allot more power, that is, to increase it from 1,543 MW to 2,000 MW, and to give 50 MW of power, which Karnataka is due to get
from the Central grid and which has been withdrawn by the Central Government. Why is this step-motherly treatment? | would request
the hon. Minister to kindly look into this matter. In spite of our opposition, the nuclear station that has a capacity of adding another 700
MW X 2 -- which is the Kaiga project -- has not been cleared by the Central Government. ...(Interruptions)

MR. CHAIRMAN: The next speaker is Shri K. Bapiraju. Hon. Member, please wind up your speech. You have spoken very well.
...(Interruptions)

SHRI D.B. CHANDRE GOWDA : Sir, | am making my last point. The 765 KV station for power evacuation is planned by the
Powergrid Corporation of Karnataka. Will you please look into all these points?

Finally, | would say that there are projects, which are pending. The Karnataka Power Corporation Limited has sent the Yermarus
project; Edlapur project; Godhna Super Thermal Power Station; Jewargi, Gulbarga District Karnataka Limited Power Company; and
Ghataprabha, Belgaum District. All these projects have been poised for Central clearance, and we have not got any clearance so far
from the Centre. We would appeal, through you, to the Minister concerned to look into all these points.

Thank you very much for giving me this time.

SHRI K. BAPIRAJU (NARSAPURAM): | thank the hon. Chairman for giving me an opportunity to participate in the discussion on the
Demands for Grants of the Ministry of Power. The hon. Minister is a humble Minister, and my suggestions would definitely be useful to
a certain extent.

The two developed countries in this world, namely, China and India are very actively participating in the development of power sector



as also in all other aspects. Infact, 10 years ago, India and China were equal in terms of production of energy.
16.00 hrs.

Today, we produce 1,20,000 MW of power, but within the same ten years' period, China has started producing 6,00,000 MW of
power. The difference is very vast. Of course, the intentions of the Government are very good, and they are making all out efforts on
which neither anybody nor myself would like to comment upon. Definitely, our suggestions will be made use of by the Government.

The target in the Eleventh Plan was about 70,000 MW, but we may not achieve more than 40,000 MW, which is what we are expecting
to reach. We are not able to reach the target that we have proposed to achieve by 2012. The target of China was 80,000 MW of
power per annum, but they are producing 1,00,000 MW of power. For the last three years, they have been producing 1,00,000 MW of
power.

Of course, our demand is between 3,15,000 MW to 3,35,000 MW of power, but we are not in a position to meet that demand. The
Government, by 2017, may produce 1,60,000 MW or 1,80,000 MW of power, but nothing beyond that. However, as | said, the
Government is very sincere, and under the Rajiv Gandhi Vidyuteekaran Yojana, they want to electrify 23 million households by 2012.
They are very sincere in their intentions. Naturally, the grid capacity has to be increased further and extraordinary efforts have to be
made to achieve that target.

The people of India have given their verdict not just for forming a Government, but for forming a stable Government, which we have
never imagined. No politician in the country or anywhere in the world could have imagined that such a stable Government would be
formed because there are so many parties in our country today. In such a situation, when we did not imagine, the people of the country
have given this verdict for which we have to raise to the occasion.

MR. CHAIRMAN : Hon. Member, could you please sit down? The hon. Minister of External Affairs is supposed to make a Statement
now. You can continue after that.

16.34 hrs.

DEMANDS FOR GRANTS (GENERAL), 2009-2010 - Contd.

Ministry of Power

MR. CHAIRMAN: Shri Bapiraju, you may continue your speech.

SHRI K. BAPIRAJU (NARSAPURAM): Mr. Chairman, Sir, in continuation of my speech, first | would like to say that Dr. Manmohan
Singh, the hon. Prime Minister, being a statesman, has taken this decision to go into this agreement. There is no doubt that we all
belong to different political parties, but we have a vision and it is with a vision that the hon. Prime Minister has taken this decision to
go in for this agreement on the nuclear deal with the United States. He even once was willing even to resign from his post of the Prime
Minister on this issue. The Chairperson of the UPA, Smt. Sonia Gandhi even at the cost of losing the Government decided to go
ahead with this agreement. Shri Rahul Gandhi took a step ahead and clarified to the people about the agreement that this country has
signed with the United States. So, the thinking of statesmen are like this only.

Mr. Chairman, Sir, the hon. Prime Minister inaugurated a solar plant because he felt that solar energy can help change the destiny of
this country.

Sir, solar energy is God's gift to us. Our nation is a tropical country and we are having more hours of sunshine. At the same time, great
intensity of gravity is there on which we can take advantage of. In our country, hydel power and solar energy are going to help us.
Initially, infrastructure cost may be there but later, it is going to help us. As regards solar energy, you have rightly planned. By 2020, you
are thinking of producing 20,000 MW. By 2030, you are thinking of producing about one lakh megawatts and by 2050, you are thinking
of producing two lakh megawatts. It is going to help us in a big way. Our demand is very high and at the same time, production is very
low for which we should be definitely be more aggressive.

About transmission and distribution losses, when | was a Member in the Parliamentary Committee, | requested and urged on this
point. The loss at that time was 38 per cent and now, the average loss is 34 per cent. | am proud of saying about Andhra Pradesh that
our Chief Minister has provided free electricity for ryots. About 2,80,000 connections are given for ryots. Nowhere in the country is
such a thing found. It is 100 per cent subsidized. So, if there is a will, there is a way. Only because of this will, he is able to do it. He did
not share the cost with the Government of India. He is able to give it for seven to nine hours since July. This is going to help the ryots in



a big way. | urge through you, Sir, the hon. Minister to find a way to give free electricity for the agriculturists of the entire nation. | do not
advise you to give 100 per cent from your side. It can be 50 per cent from the State and for the rest 50 per cent you may contribute.

16.37 hrs.
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Itis being provided 100 per cent already in Andhra Pradesh.

As regards infrastructure, even after plans are being sanctioned and the Expert Committee has given permission, little civil petitions
are giving hurdles. Nuclear energy was sanctioned 20 years back in Andhra Pradesh for Nagarjuna Sagar Dam but because of some
allegations, it was stopped. The Department is entertaining small petitions which is not good. The Expert Committee Report should be
upheld as it can save time and crores of rupees.

We are able to give 100 per cent subsidy in Andhra Pradesh because we have streamlined the Department. We have brought down
the transmission and distribution losses from 38 per cent which is the average in the country to 18 per cent. It is because of the great
effort taken by the hon. Chief Minister who has made them to work on this aspect. So, | urge the Government of India to make all
efforts in this regard. There is the Nandan Report also to reduce losses on commercial and technical sides. We will be benefited by
that Report. Definitely losses can come down, energy can be saved and it will benefit the ryots.

Iwould like to tell one point about hydel power. In Darjeeling, hydel power came one and a half centuries back. It is the first of its kind in
Asia and not in India. That is the first unit in Asia. But we are not able to pick up as much as we should. We are having the potential for
it. God is so kind. The North-Eastern Region is having a lot of potential for hydel power. When | asked about Arunachal Pradesh about
ten years back when | was a Member, they said that there are no transmission lines. You can create transmission lines but you should
not avoid production for that reason. Both can be done simultaneously.

I want a healthy competition between India and China. Our efforts are not sufficient. | would request that once in a quarter the Prime
Minister should take a review of the performance of Ministers and the power position should be reviewed. Unless the power position
is improved, the production of essential commodities, like rice and edible oil cannot improve. Now, the essential commodity is only
power. Unless power is there, we cannot expect any foreigner to invest here. Our country can develop only through energy.
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SHRI N. KRISTAPPA* (HINDUPUR) :- Thank you, Chairman Sir, in Andhra Pradesh, presently, there are 26,90,000 power
connections for agricultural purposes and there are about 1,00,000 unauthorised pump connections. The Government of Andhra
Pradesh, which promised minimum 7 hours of power supply, is not in a position to give adequate power supply for the last ten days.
Even if we set up numerous sub-stations or transformers, if we do not generate enough power we won't be in a position to meet the
power requirements of our farmers. Sir, | would like to bring to your notice that the inadequate rainfall in Andhra Pradesh, is very
unfavourable for farmers. Till now, sowing has not been done. Most of the farmers depend on pump sets. Only when there is sufficient
power generation and regular power supply, the condition of our farmers will improve.

If we do not meet their requirements now, we will be pushing our farming community to a bleak and uncertain future. In 1993, the power
generation in Andhra Pradesh was 5635 MW, which rose to 10,635 MW in 2003, during N.Chandrababu Naidu's TDP regime. In the
last four years, there is an increase of only 800MW. If the power generation could match our power requirements, then, the condition of
our farmers would have been much better. They promised to give 9 hours of power supply in place of 7 hours, but due to inadequate
power generation, they are not in a position to fulfil their promises. The Hydel Power Generation is on the decline. From a generation
capacity of 2500 MW, only 800 MW is generated now due to scanty rainfall, and reduced water level in dams.

As a result, there is an increase in instances of farmers' suicides. This Government should take steps to check these suicides
and to ensure proper power supply for agricultural pump sets. In such a situation, the budgetary allocation for

* English translation of the speech originally delivered in Telugu

this sector is only Rs.2080 crores. We could not give power connections to SC / ST and OBC colonies. China, which used to generate
less power than us, now generates 4 to 5 times more than we do. When will we reach those levels? When will we be able to meet our
power needs and demands? | demand this Government to come out with a statement, when they are going to provide enough power
for the agricultural sector, domestic and industrial sector? With these demands, | thank you for giving me this opportunity.

SHRI N. CHELUVARAYA SWAMY (MANDYA): Mr. Chairman, Sir, | rise to support the Demands for Grants related to the Ministry of



Power.

Power is an essential component in the economic growth of any country. As per economists, an investment of Rs. 1 crore in the power
sector results in a Rs. 20 crore growth in the economy. In the light of this, we should understand the role and importance of the power
and the Government should make sincere efforts to increase the power generation.

Power has a key role to play not only in economic growth but also in poverty reduction. It will help us to enhance the agricultural
production, industrial growth, educational progress, ensure good health of our people, sufficient supply of drinking water and better
governance, etc. For example, if the Government is able to provide 12 hours power supply with three-phase electricity and single
phase for the remaining hours to rural areas, our agricultural production will go up, our farmers would lead a happy life, and our country
would progress. | am of the opinion that if at all we achieve all-round development of our country, the Government should ensure
electricity to all the people of our country. If it is done, we need not give subsidy to agriculture and also it is not necessary to provide
food at subsidized rates. When our farmers become self-sufficient, it means our country is self-sufficient. If the Government will not
come forward to evolve a long-term strategy to generate electricity by utilizing all the resources, we cannot ensure progress in
agriculture, industries and in other sectors. If our farmers cannot become self-sufficient, then how long a Government can ensure food
security to our people at subsidized rates? It is very difficult to continue this for a long time. That is why the Government should adopt a
pro-active energy strategy to increase power generation so that we can provide electricity to every household in the country. | urge
upon the Government to take immediate steps to ensure, at least, basic light in each and every household and to install single phase
transformer in each and every village to provide electricity in the evening hours.

Another important point that | would like to mention is that the population in cities in Karnataka like Bangalore, Mysore, Hubli,
Dharwad, etc. has increased abnormally. Hence, the demand for power supply has also increased. There are more than 3,500
software companies in Bangalore city alone. It is the duty of the Government to provide power for development of industries as well as
for software companies. | would also like to mention for your kind information that some of the software companies have already sped
away from Bangalore due to non-availability of sufficient power to them. Many young and educated youths, particularly engineers, have
lost their jobs in the last few years.

Sir, it is very important to think about long-term planning. At this juncture, | am proud to say that the erstwhile Mysore State had an
enviable and glorious position of establishing the first major hydro-electric generating station at Shivasamudram, which is in my
district and parliamentary constituency. The technology at that time was still in its infancy even in the advanced countries. The longest
transmission line at the highest voltage in the world was constructed to meet the power needs as early as in 1902. Therefore, |
impress upon the Government to come forward to find out the possibility of increasing power generation in the country and also in my
State of Karnataka. There is an ideal location in Karnataka which is called Makedatu. This Cauvery Basin lies in the border of my
Parliamentary Constituency. Apart from this, the Central and the State Governments should work together to find out various steps to
generate power by using non-conventional energy sources like wind, solar, bio-mass, co-generation in the sugar industry, etc.

With these words, | conclude my speech.

SHRI M. RAJA MOHAN REDDY (NELLORE): Mr. Chairman, Sir, | thank you very much for giving me an opportunity to speak on the
Demands for Grants, Ministry of Power.

Power is a very critical and very essential infrastructure for the development of any country. That is why, our planners from
Independence onwards, have been giving priority for the power sector in all the successive Five Year Plans. At the time of
Independence, the power generation was only 1362 MW. But now, we could reach almost 1,45,000 or 1,50,000 MW. By 2011-12, our
requirement will be 2,33,000 MW and by 2021-22, it will be 4,88,000 MW. Our forecast says again that by 2030, it will be 9,50,000
MW.

It is a very Herculean task for any Government to achieve this target. Unless otherwise we plan it in a proper way, we may not
be able to reach this target. Moreover, unless otherwise we take up power generation in all the spheres like hydro, thermal, solar and
wind energy also, we may not be able to reach the target.

The Government of India has launched the Rajiv Gandhi Gramin Vidyutikaran Yojana....(Inferruptions) The Government of India
has launched this very ambitious Programme of electrifying all the villages in the country by covering 551 Projects at an estimated cost
of Rs.25,275 crore during the Tenth and Eleventh Five Year Plans. Under this Project, it was programmed to electrify around 1,25,000
villages nationwide out of which 61,818 villages have been electrified so far. It was also programmed to release 2.43 crores BPL
services throughout the country out of which 60.58 lakh BPL services have been released.

In Andhra Pradesh, if | may say so, it was also programmed to electrify 21,623 villages out of which 16,632 villages have been
electrified so far. Further as against the target of 21,14,317 number of BPL services, 18,67,309 services have been released. As you
know very well, the Andhra Pradesh Government is giving free power supply for seven hours for 30 lakh pumpsets. Now, the



Government of Andhra Pradesh is going to enhance it from seven hours to nine hours. Also, as | mentioned earlier, the demand of
power by 2030 will be 9,50,000 MW. By 2050, out of the 9,50,000 MW, the demand will be short of 1,50,000 MW.

This will be the deficit even after exploring all the possibilities of producing power through hydro, thermal and all other sources. By
2050 we will be having a deficit of 4,12,000 megawatt. So how can we bridge this gap? This can be done only by developing nuclear
power. That is why, lwould like to thank the UPA Government, the UPA Chairperson Shrimati Sonia Gandhi and Dr. Manmohan Singh
for taking a bold decision in spite of so many hurdles to sign the Civil Nuclear Agreement with the United States of America. By
developing nuclear energy through this agreement, we can reduce our deficit. From a deficit of 1,50,000 mw in 2030, we can reduce it
to only 50,000 mw and by 2050, we can reduce the deficit from 4,12,000 mw to merely 7,000 mw. That means, we can make up
4,05,000 mw.

So, this is really a historic agreement and the entire country would be thankful to Shrimati Sonia Gandhi and Dr. Manmohan Singh for
taking this bold decision. The future generations will be very grateful to the decision taken by the UPA Government.
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MR. CHAIRMAN: Do not record it.
(Interruptions) &€, *

MR. CHAIRMAN: Hon. Members, | have a list of 23 hon. Members who are yet to speak on the Demand for Grants. Therefore, | would
request all the hon. Members to confine their speeches to only five minutes.



* Not recorded

DR. RATTAN SINGH AJNALA * (KHADOOR SAHIB): Mr. Chairman, Sir, | am very thankful to you for granting me an opportunity to
speak on an important issue of 'Power'.

I am very happy that the Power Minister is very experienced, hard working and understands every pain / grievance. But the pain is so
much that it would be very difficult for him to solve.

In the whole of India there is deficiency of electricity, how this deficiency has to be solved the Power Minister is working hard on it. But
the problem is that in the Address of the President in Parliament it was said that "My Government would produce 13000 MW of
electricity of every year"; but the Government has said that 13000 MW's are less and they would produce 18000 MW every year.

| am very happy that the vision of Power Minister is very good and high. He believes in high statistics and ambitions but they are not
been fuffilled. In 2008-2009, 3500 MW of electricity was produced; just see the difference, on one side it is 18000 MW and actual
electricity produced is 3500 MW. | request the Power Minister that we he should only have that statistical data which could be
achieved and he should work harder.

Chairman Sir, | want to tell about the crisis of electricity, especially about the commitment of the Power Minister to give electricity to
108000 villages, | don't know how many villages they have covered, as there are so many village where electricity has not reached.
These statistics are wrong!

* English translation of the speech originally delivered in Punjabi

Few days ago the Health Minister had given the statement that "the population can be controlled if people watch TV from 8 PM to 12
PM". If electricity is there than the TV could be watched, if there is no electricity how would they watch TV and how would population be
controlled. | request that control would not be achieved only by suggestions but by working on the ground. Keeping in view the
statement of the Health Minister at least electricity be provided from 8 PM to 12 PM. We are not even giving electricity during 8 PM to
12 PM.

This is not enough, there is a report of Deepak Parekh committee that Rs.750000 crores is needed to produce electricity to meet the
current demand and cover the balance. Through your medium | want to ask the Minister within how many years would he be able to
arrange the money. Until we have the required amount of money from where would we than produce the electricity. It is very important
that the required sum of money be arranged.

Chairman Sir, we are suffering an annual loss of Rs.40000 crores due to the shortage of electricity. If we have the required electricity.
We could save this annual loss of Rs.40000 crores.

Chairman Sir, an important issue which | request through your medium is that the power loss due to transmission losses globally is
about 23% whereas in India it is 32%. Until we reduce the transmissions losses, the losses of electricity would keep on increasing.
Three main centres that is production, distribution and transmission are in electricity. Transmission losses are maximum in India.
Regarding distribution, Chairman Sir, | want to say that amount of theft of electricity is enormous, and this should be controlled though
itis a State subject. The transmission lines are also old and have not been replaced till today thus effecting transmission.

Chairman Sir, In the Centre Electricity Act of 2003 it has been recommended that the Electricity Boards in States be dissolved; the
production, transmission and generation be bifurcated. The Power Minister knows well that the Electricity Boards of States are
running losses in crores. No state is ready to dissolve these boards as the question is who would compensate these losses. If the
Centre wants that this Act of 2003 be implemented in all the States than maximum help be given be the States to help its Electricity
Boards.



Chairman Sir, | want to speak about my State Punjab i.e. we need about 8170 MW of electricity but due to less production we are
facing shortage of 3000 MW. | am thankful to the Power Minister for sanctioning few days ago 100 MW of more electricity to both
Punjab and Haryana to be divided 50 MW each between them.

As there is so much shortage of electricity ; paddy cultivation cannot be done as tube-wells don't function without electricity. So this
grant of 100 MW be further increased. The losses of Punjab State Electricity Board be covered and it be helped.

I request that to cover the shortage of electricity and to help the farmers Punjab Government has stopped power supply to industry for
three days, reduced the timings of school / offices. This is being done to save the farmers so that people of India can have there daily
meal. My request is that this is an important issue and all of us have to jointly work-hard because until we solve this matter concerning
power deficiency than India would not develop.

SHRIASADUDDIN OWAISI (HYDERABAD): Mr. Chairman, Sir, the hon. Finance Minister has earmarked a Plan Outlay of Rs.9,202
crore for the Ministry of Power in the Union Budget. The total outlay for this sector, including the internal and external budgetary
resources of Rs.43,896 crore of Public Sector Undertakings functioning under this Ministry, is estimated at Rs.53,126 crore. This
looks impressive but the sector continues to suffer from shortfalls which in turn are adding to the bottlenecks in this sector.

Coming to the scheme, APDREP, this is a very important scheme for reducing the gap between power demand and supply. The
Finance Minister proposes to increase the allocation for this scheme to Rs.2,080 crore. This is a steep increase of 160 per cent
above the allocation made in the Budget for the year 08-09.

Now coming to the performance of the power sector, what we have seen is that the last few years have been very unsatisfactory. There
have been slippages in power capacity addition resulting in time and cost overruns. Now coming to the growth in power generation,
this has also been sluggish and power deficit has increased sharply during this period. If we look at, the three years' figure indicates
the sad state of affairs. Growth in generation has dropped sharply in the last financial year. The increase was the lowest in three years.
Sir, 2.7 per cent was the growth in electricity generation in 2008-09. It fell much short of the targeted nine per cent. In 2007-08, the
growth was 6.3 per cent; and in 2006-07, the growth was 7.3 per cent. The power deficit increased during 2008-09 because the
growth in demand or requirement at 5.1 per cent was greater than the availability at 3.8 per cent, especially the Western and North-
Eastern regions experienced the maximum shortages. Even the PLF in the thermal power stations in the country declined in 2008-09
due to assorted reasons like shortage of coal and gas.

Coming to the capacity addition, in capacity addition, both in the Central and State sectors and in the private sector, there has been a
huge shortfall. The capacity addition during 2008-09 was the lowest in three years. Only 3,454 MW was added in 2008-09 as against
9,623 MW in 2007-08 and 6,853 MW in 2006-07.

The Eleventh Five Year Plan sets an ambitious target of 78,700 MW. As of now, 12,717 MW has been added in the first two years of
the Plan period. This means, 66,000 MW capacity will have to be added in the next three years, that is, at the rate of 22,000 MW
annually, which, | feel, is not possible and the slogan of the Government that "Power to all by 2012" will remain a pipe dream.

Now coming back to the privatization of or the unbundling of the Electricity Department, it has been two decades since the reforms
were initiated in the power sector and Independent Power Producers were allowed entry to set up power plants but, in my opinion,
what we do not see is the desired result nor is there visible growth in capacity addition in the power sector, especially by the IPP, and
this is affected by time and cost overruns. So, in power sector, in my opinion, the private sector has failed to live up. Moreover, the
cost of power brought from IPPs is becoming prohibitive while in the Central and State sector, it is much cheaper.

When we talk about energy security, we have to, in my opinion, secure the power sector from the growing stranglehold of the private
players in this sector as well as in the related sectors like coal, petroleum and natural gas. Itis high time and | think it is the right time to
take a close look at the cost and benefits of the so-called reforms in power sector, which have given a free hand to the private players
in generation, transmission, distribution and trading of electricity. Private players need to be disciplined so that they are made
accountable for any slippage in the shortfalls in capacity addition.

Lastly, Sir, | would request the hon. Minister that the Central and the State power utilities should be encouraged to take up large scale
expansion of their capacities. My suggestion to the Government is that they should have a relook at the decision to entrust the ultra
mega power projects of 4,000 megawatt to the private players. It is better to take up these projects in the Central sector as there will
be no time and cost overruns. An important factor is affordable tariff.



Coming to my State, in conclusion, the NTPC had constructed the first phase of Visakhapatnam unit of 1,000 megawatt — Simhadri.
When the previous Telugu Desam Party Government was there, the then Chief Minister had successfully allocated 1,000 megawatt to
Andhra Pradesh. In the second phase, a unit of 1,000 megawatt is being constructed. NTPC is saying that 40 per cent of the power
would be given to Andhra Pradesh. My request to the hon. Minister of Power is that even in the second phase, 1,000 megawatt has to
be given to Andhra Pradesh for the simple reason as mentioned by the hon. Member from Andhra Pradesh just now that we are giving
free power to the farmers.

I am concluding. Lastly, | come to the Energy Conservation Act, 2001. It is very unfortunate that the State Regulatory Commission and
the various State Governments have completely and conveniently forgotten this Energy Conservation Act, 2001. What it says is that an
energy audit has to be done and that report has to be sent to REC. In turn it goes to the Bureau of Energy Efficiency. What this Energy
Conservation Act, 2001 proposed was that by doing so, the energy intensity in the system is reduced which results in reducing
generation which ultimately results in lower carbon emissions. The Union Ministry has to sit with all the State Regulatory Commissions
and the State Governments. If this is not done, it would be difficult. This Energy Conservation Act, 2001 is a very good device. | hope
that the hon. Minister would be able to meet the targets set in the Eleventh Five-Year Plan.
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SHRI P. LINGAM* (TENKASI): Mr. Chairman, Sir, electricity is important in the lives of people and in the growth of the economy of a
country. It is the central axis. Having this in mind, Central Electricity Act was passed in 1948 to keep power generation in the public
sector. Thereafter, Electricity Boards were set up in the States. We could see a growth of these public sector undertakings which
generated power to the tune of 1,47,000 MW. When the demand for power increased, the Government failed to increase power
generation in a matching way, as a result of which the people and the country are facing power cut. The public, the farmers and the
industrial units are greatly affected by these power cuts. We need to evolve ways and means to increase power generation so that we
could meet the demands from various sectors.

Our country has got vast and rich potential to generate power in so many ways. If we could go in for linking the major rivers of
the country, our hydel power potential will surge up tremendously. National Inter River Linking Authority has found out the feasibility to
link 30 major rivers of the country. Hence there is an urgent need to go in for linking these rivers and efforts must be made to generate
more power through increased hydel power projects.

In my constituency, Pamba, Achankovil and Vaippar rivers can be linked through which the power generation potential can be
increased manifold. Hence there is a need to go in for this project. In the mean time, we must make use of the potential of wind energy
and we can generate more power through the setting up of wind mills in a big way. These wind mills can be set up both on land and
also on water bodies. Hence, due importance must be given to power generation from wind mills.

* English translation of the speech originally delivered in Tamil

The bagasse available from sugar factories as a byproduct of sugarcane can be used for setting up power generation plants.
So we must go in for making use of this potential of converting sugarcane waste to useful electricity.

We have Neyveli Lignite Corporation and there is a Thermal Power Station. We do not have such power stations elsewhere in
the State and hence there is huge power shortage in Tamil Nadu. Power generation is inadequate and power cut has become
rampant. Hence, | urge upon the Union Government to give more electricity from NLC's unit to Tamil Nadu so that we are helped to
overcome power scarcity. The Government has announced that the contract labour there working for a long time without being
regularized would get a fair deal soon. They must soon be made permanent employees. There is enough potential to go in for the
fourth unit there in NLC. 1 urge upon the Government to go in for that to tide over the power crisis in Tamil Nadu.

We are talking about nuclear power that can contribute to the power needs of the country in a big way. We have nuclear
technology available with us already. Thorium is available in our soil. We have technology to generate power from nuclear reactors.
We can be self-reliant without having to look for aid from any other country. We need not pledge our sovereignty with other countries



like the US. Hence, | urge upon the Government to withdraw from the Indo-US Civil Nuclear Cooperation Agreement. We must go in
for increasing power generation indigenously. We have the potential to produce heavy water that is required for the atomic reactors.
One such industrial unit that can produce heavy water is SPIC. That unit which was a PSU and became a private unit later is now shut
down. The potential of this unit must not go waste. Hence, efforts must be made to revitalize this industrial unit in the interest of the
nation and power generation. This unit can contribute to the Green Revolution of this country by way of manufacturing fertilizers and it
can also contribute to power generation by way of manufacturing heavy water needed in the nuclear reactors. The organization SPIC
that saw silver jubilee remains closed now. By way of re-opening SPIC and producing Heavy Water, We can have Heavy Water supply
to Koodankulam Atomic Power Project. Commencement of power generation in Koodankulam can help the power-starved Tamilnadu
in a big way.

To-day there is manpower shortage in the power generation and distribution companies that used to be Electricity Boards.
Outdated transformers and cables are causing power loss while maintenance work is hampered by want of work-force. Our EBs must
be strengthened by way of employing workers in adequate number to attend to transformers and cables for transmission ensuring
proper maintenance. | urge upon the Government to attend to this need on an urgent basis to help overcome the power crisis that
stare at our face.

While emphasizing the need to generate more power, | also urge upon the Government to provide electricity to the needy poor,
the farmers and the weavers free of cost and suitable schemes must be evolved in this regard. With these few words, | conclude my
speech.
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SHRINARAHARIMAHATO (PURULIA): Mr. Chairman, Sir, | am thankful to you for giving me a chance to participate in the discussion
on Demands for Grants relating to the Ministry of Power for 2009-10.

The Hon'ble Members have been discussina the Demands for Grants of the Ministrv of Power, 2009-10 for a verv lona time now. |



belong to an undeveloped and backward district of Purulia, West Bengal. In this connection, | would like to make a few submissions.

The Accelerated Power Development and Reform Programme is an important scheme for reducing the gap between demand and
supply of power. With nine 9% per cent plus annual growth of the economy, the energy needs of India are rising sharply. For meeting
the growing needs of the economy, the generation capacity has to double itself for every ten years in the next three decades at least.
As such there is a need to develop large capacity projects at the national level to meet the power requirements of the country.

The Rajiv Gandhi Gramin Vidyutikaran Yojana was introduced in 2005. More than 30 per cent of villages are not electrified in my
District. Not only in my District, there are some places in my State like Cooch Behar which is the most populated area with Scheduled
Castes inhabitants. Itis India's first district where 52 per cent Scheduled Castes community people live. But till today, the Rajiv Gandhi
Gramin Vidyutikaran Yojana has not been introduced in a single village. My humble submission to the hon. Minister would be to look
into the matter.

The Ministry of Power launched a unique initiative to facilitate the development of ultra-mega power projects at both coal pitheads and
coastal locations. The National Electricity Policy envisages that energy peaking shortage is sought to be overcome by 2012. The
Ministry of Power is playing an important role as a facilitator to coordinate with the concerned Ministries and State Governments for
ensuring coal linkages as well as for environment and forest clearances.

Sir, | would like to appeal to the hon. Minister that allocation of power should be done through the UMPPS in consultation with
the different States. Also, there should be regular monitoring of the UMPPS to help facilitate and resolve the key issues of concern. My
humble submission to the hon. Minister is that the Ministry of Power should continue to monitor the progress of UMPPS with a view to
ensuring that projects are commissioned well within the stipulated timeframe. The Ministry of Power should play an active role in the
operationalisation of the projects.

There is a thermal power project in my parliamentary constituency, namely, the Santhaldihi Thermal Power Station. The progress of
the work in this project is not satisfactory. There is also a hydro electric power project in my constituency, namely Purulia Pump
Storage Project which has been set up with Japanese collaboration. There has been a persistent demand from the people in the
Ayodha hills for the operationalisation of this project.

Sir, | would also like to bring to your kind notice that the work of the Rajiv Gandhi Gramin Vidyutikaran Yojana is not being
implemented properly in areas of my constituency. Electric poles have been put up connected by wires, but the transformer has not
been installed and as a result the people are not getting electricity and consequently the villagers, the agriculturists and the students
are suffering a lot of trouble.

MR. CHAIRMAN : Hon. Member, you may take your seat for a minute.

Hon. Members, since there are many Members yet to speak, if the House desires we may extend the time of the House till this debate
his over.

Shri Mahato, you may please continue.

SHRI NARAHARI MAHATO : Sir, the work of the Rajiv Gandhi Gramin Vidyutikaran Yojana is being implemented through contractors
and they are not working properly. Signboards have been put up but nothing about the mauja or the names of the households to be
covered in the area have been mentioned anywhere. Even, the Member of Parliament of the area also is not consulted on this. | would
like to request the hon. Minister to look into these aspects.

MR. CHAIRMAN: As | mentioned earlier, since there are many Members to speak on this debate, those hon. Members who want to
lay their speeches on the Table of the House, may do so.

Shri K. Sudhakaran.

17.59 hrs.
(Dr. M. Thambidurai in the Chair)

SHRI K. SUDHAKARAN (KANNUR): Sir, with immense happiness and pleasure | rise to support the Demands for Grants for the
Ministry of Power. But before | deal with the subject | would like to thank your goodself for giving me this opportunity to speak in this
debate. | would also like to thank my Party President, Shrimati Sonia Gandhi for giving me the opportunity to represent the people of



Kannur in this august House. | salute the democratic system of India which has enabled me to be here which is the supreme power
centre of India.

Sir, India today is a fast growing country and also we have a fast growing economy and maybe after a decade, if we can maintain this
growth rate, India will emerge as super economic power in the world.

18.00 hrs.

The main engine which propels the growth of any economy is power. The wheels of our industry and the pump sets in our paddy
fields depend on power. We cannot move even an inch without having sufficient power. By considering all these facts, our Finance
Minister has enhanced the budget allocation by 160 per cent for the power sector.

Today, we are a power starving country. Our traditional sources of power are hydel and thermal. | come from a State which is mainly
depending on hydel power. Our hydel stations are generating their maximum capacity but it is not sufficient to meet the requirements
of my State.

Any proposal for a new hydel project gives rise to a lot of environmental problems. Vast areas of flora and fauna may be affected and
can create social and ecological problems. Some hydel stations of Kerala were built during the period of erstwhile Maharajas. Some
of them were recently renovated. Among the renovated projects, Pallivasal, Chengulam and Panniyar are notable. The renovation was
totally a failure. Only after having spent a huge amount of money, we realised that the generation of power was reduced than what it
was before. Actually, it was an unholy deal.

Moreover, the people of Kerala were fooled by a Canadian company. They betrayed the people with the connivance of some political
leaders. The notorious Lavalin Case which is rocking the State of Kerala today is a typical case of corruption and lack of guidance of
the Central Electricity Authority.

lunderstand that, as per the existing rules, any project above Rs. 100 crore needs the clearance of the Central Electricity Authority. But
| know that in this case, either the Government of Kerala or the Electricity Board have not obtained any prior permission from the
Central Electricity Authority. In the last week, during the Question Hour, hon. Member, P.C. Chacko raised a question regarding the
same issue to the Finance Minister, Shri Pranab Mukherjee. But he did not supplement any answer. So, | ask the hon. Minister,
through you Sir, whether the Government will inquire the whole episode and bring to light the irregularities in this deal. If the answer is
'No', a big question will arise in the federal system of India. If all other States go in the way of Kerala, what will be the position of the
Central Government? Will the Central Government have any role to control such deals?

To meet the requirements of our nation, it is a reality that we have to produce more power. Thermal power which has the major share
in power production in India is depending on coal as fuel. Low quality of Indian coal is emitting huge amount of ash polluting
environment and atmosphere, and contributing to global warming. So, in this sector, our options are very limited. We have no optionin
hydel and we have no option in thermal. We have only one option, that is, nuclear. Today, it is recognised universally that nuclear
power is the cleanest source of power generation and | think, India should go in a big way for nuclear power generation.

In this context, | would like to highlight the Indo-US Nuclear Treaty which is a landmark in the power history of India which ended the
nuclear isolation of India over 35 years. ...(Inferruptions) But a section of our political spectrum made it an issue to topple the
Government. | remember the No Confidence Motion moved by the CPI(M) on the floor of this House with the connivance of the BJP
which is part of the history of Indian Parliament.

The very same issue was debated during the period of elections. Sir, people gave a clear mandate to the UPA Government to come
back to power. This election verdict is a clear message that this nation requires a democratic Government; this nation requires a
stable Government; this nation requires a secular Government; and this nation requires a Government that has developmental
activities and programmes. So, the people have voted for the UPA. The same people have taught a lesson to the LDF. They had more
than sixty Members in the Fourteenth Lok Sabha. But the people have returned only two dozen Members in this House.
...(Interruptions)

MR. CHAIRMAN : Hon. Member, already you have taken eight minutes. Your colleagues are waiting. Members from your own Party
are waiting. Otherwise, we cannot give opportunity to them.

SHRIK. SUDHAKARAN : I have to submit some more issues regarding Kerala.
MR. CHAIRMAN: You can lay your speech on the Table of the House.
SHRIK. SUDHAKARAN : Iwould like to submit some issues regarding Kerala.

Regarding RGGVY Scheme, our State, Kerala, submitted its proposals for fourteen districts. Six of them were cleared. But when the
allocation came we got only one district. Out of the 562 allotted districts, Kerala got only one district. Out of Rs. 25,000 crore, Kerala



gotonly Rs. 19.75 crore.

We used to get a major share of power from Ramagundam, Kaiga and NLC. But Kerala's share has been reduced considerably. |
would request the hon. Minister to enhance the quota for Kerala. Kayamkulam thermal power plant is awaiting its promised expansion.
In 2005, the hon. Prime Minister, Dr. Manmohan Singh laid the foundation stone for the expansion project. But the promise has
remained a promise only. This promise is dragging just like anything.

Regarding Kuttiyadi Augmentation Scheme, | would like to say that even after all the formalities have been completed, it has not still
been cleared. We are awaiting clearance from the Ministry of Environment and Forest. We have handed over the non-forest lands. We
have remitted the amount for compensating afforestation. | am seeking the intervention of the Ministry.

I have many more points to make deal with. But Iwind up my speech due to paucity of time.
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MR. CHAIRMAN: Shri Pandey, please conclude within three minutes.
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MR. CHAIRMAN : Hon. Member, you have already taken seven minutes. There is yet one more Member from your party to speak.
Please conclude otherwise, | would not give him the chance to speak.
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MR. CHAIRMAN: Now, Mr. Sajjan Verma.
...(Interruptions)
MR. CHAIRMAN: Nothing will go on record except the speech of Mr. Sajjan Verma.
(Interruptions) &€, *

MR. CHAIRMAN: You may lay your papers on the Table of the House and they would be treated as recorded. If you go on like this, how
can | conduct the House? Now, you have already taken eight minutes.

Please take your seat.

* Not recorded
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SHRI C. L. RUALA* (MIZORAM): Mr. Chairman Sir, we are living in computer age. All of our offices function with the help of
computers. Our computers cannot work unless we have power supply. Therefore, power is essential to the rapid developmental work.
Sir, your office cannot function without power supply. You have to see that your office has continuous supply of power.

Sir my constituency Mizoram is one of the power starved states in the country. We have many rivers from where we can generate
hundreds of MW of power. But it is very unfortunate that we are still to depend on power availability of NE Grid which is not reliable
throughout the year. It is mostly seasonal. During lean period only one third of our requirement was allotted many time consequent to
low generation at generating stations.

Sir, want to convey a message through you to the honourable Power Minister that Tuivai Hydro Electric Project of 210 MW capacity
was proposed for Viability Gap Funding (VGF) to the department of Economic Affairs (DEA), Ministry of Finance in 2006. Ministry of
Power (MOP) Government of India recommended the project for availing VGF to DEA in February 2007. But it is unfortunate that the
matter is still pending.

Sir, honourable Chief Minister of Mizoram has written to Pranab ji, the Union Minister for Finance in February 2009 for early favourable
decision of according 'in principle' approval of VGF for Tuivial HEP but till date no favourable action has been taken in this regard. Sir,
through you may | request honourable Union Minister for power to help us to get VGF for Tuival HEP. For

* Speech was laid on the Table

Annual Plan 2009-2010 for Mizoram in Planning Commission recommended allocation of Rs 80.00 crore for implementing of Tuival
HEP during annual plan (2009-2010) in case the project gets viability gap funding.
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SHRITHOL THRUMAAVALAVAN: (CHIDAMBARAM): Mr. Chairman, Sir, | express my heartfelt thanks to the Chair for giving me an
opportunity to speak on the Demands for Grants of the Ministry of Power. While greeting the Chair and esteemed colleagues in this
august House, let me put forth my views on behalf of our party, Viduthalai Chiruththaigal Katchi.

Electricity helps the world to move and glow. A country that can be in the forefront in power generation can excel in industrial growth
with a strong economy. We know that our country lags behind in the Comity of Nations when it comes to power generation. Though we
have enormous resources and vast potential for power generation, we have not evolved ways and means to utilize them to an optimum
level. We do not have enough of infrastructure facilities. That is one reason why we are still a developing economy at the face of
growth. Thousands of our hamlets and small villages in the remotest parts of the country have not seen electricity even today and that
is why we remain backward still. | would like to point out that major part of our country is still in the dark. That is why the previous rulers
who claimed that India Shines were shunted out of power for they failed to provide needed power to the needy.

Benjamin Franklin, Michael Faraday and Thomas Alva Edison invented the ways and means to produce electricity and make use of it
for the welfare of mankind. The findings of those great scientists have not reached many of our Indian villages even after their advent
300 years ago. The Government of India must take it upon itself, as its primary duty, the providing of power supply to every tiny hamlet
and small village situated even in the remotest parts of our country. That is one reason why the present Government aims at power for

all. We are evolving schemes motivated by this visionary approach envisaged in the 1 1t Five Year Plan.

People from all sections and walks of the society must be part of growth and must meet with growth which we call inclusive growth and
equitable development. This is the avowed policy of the UPA Government at the Centre. At the same time, we have to admit that many
of our States and most of our villages are reeling under severe power shortage. The Government of India has come out with several
plans to enhance power generation. Hydro power projects, thermal power projects, wind energy projects, solar energy projects are all
contemplated and several new schemes have been announced. Ultra Mega Power Projects have also been announced. Cheyyur and
Cuddalore in Tamil Nadu have been identified for the setting up of these power projects. But unfortunately it is kept pending.

For instance, 10 years have elapsed since the announcement of Koodankulam Nuclear Power Project. Still it is to be criticalised.
Power production is yet to commence. It is still time consuming. The project is yet to be completed. We understand that there is an
agreement with Russia to go in for 8,000 MW power generation project. We do not know its fate now.

Jayankondam Thermal Power Project was announced and it is yet to be established to commence production. We feel that the
Southern States like Kerala, Andhra Pradesh, Karnataka and Tamil Nadu are being ignored. Abundant natural gas reserve is
available in Krishna-Godavari Basin. The enormous amount of natural gas available in Bombay High is supplied through pipelines to
places in the Northern parts of the country. Northern States are getting supply from them. | urge upon the Union Government to see that
the natural gas available in Krishna-Godavari Basin is made available to the States in the Southern part of the country. But | find that
Reliance, Gujarat Petroleum Company and ONGC are chalking out plans to take away the natural gas from Krishna-Godavari Basin to
Northern States. | understand that Reliance is going ahead with its plan to take away the natural gas from there to Gujarat and other
Northern States and pipelines are being laid across the Southern States to take it away to the North. In 2007, it was agreed that the
natural gas available there would be given to Andhra Pradesh and Tamil Nadu, but that has been put aside. Our Chief Minister of
Tamil Nadu Dr. Kalaignar Karunanidhi took it up with the Prime Minister Dr. Manmohan Singh. But unfortunately | do not find any
scheme as a conciliatory measure. The project to lay a pipeline via Kakinada, Nellore and Chennai has been shelved.

Our Prime Minister has been emphasizing on inclusive growth. Our Finance Minister Shri Pranab Mukherjee has also reiterated that.
But | do not find a scheme that will translate their zeal into an action plan. | would like to urge upon the Union Government that no region
should be left out or ignored. All the States in our country must have equal opportunity to grow equally. All the States must be treated
equally. Proper plans must be evolved to ensure energy security and availability.

As far as Tamil Nadu is concerned, there is no other public sector power generation plant other than Neyveli Lignite Corporation.
NTPC is there, NHPC is there and | do not find any of these organizations coming out with any scheme that would benefit Tamil Nadu.
I urge upon the Union Government to impress upon these Central PSUs to evolve plans and schemes to set up power generation units



in Tamil Nadu and other Southern States to ensure industrial growth and economic development. A major share of the power
generated from NLC must be supplied to Tamil Nadu which faces severe power scarcity.

About 5,000 contract labour in NLC, who remain so for long, are yet to be in included in INCOSERVE society and regularized. | urge
upon the Government to make them permanent workers. They must form part of the recognized society. When | took it up with our
Power Minister Shri Sushilkumar Shinde, he said that NLC comes under the Coal Ministry. | would like to request the hon. Minister to
take steps to take over the power plant there under the Power Ministry. Power generation is the mainstay

there. Hence, it would be justifiable to bring NLC under the Power Ministry. Power projects must be evolved and announced to benefit
all the Southern States including Tamil Nadu to go in for power generation in a big way to match the increasing need for power.

Thanking the Chair again for giving me this opportunity, let me conclude.
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SHRIJ.M. AARON RASHID (THENI): Thank you very much for the opportunity given to me to speak. | rise to support the Demands for
Grants on Power Ministry.

Our country is facing severe power shortage now. Every State is under acute shortage of power. Tamil Nadu is no exception to this.
The total power generating capacity available to Tamil Nadu is around 10,100 MW, which comprises of 5,597 MW from the TNEB.
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MR. CHAIRMAN : Let him speak.

SHRI J.M. AARON RASHID : About 5,597 MW is from the TNEB's own power generating stations and 1,154 MW is from private
sector power plants. About 335 MW is with the assistance from the Central sector power generating stations. Apart from this, a total
capacity of 3,693 MW is available from windmills in power sector.

A weig o R 3% dde [ : AgcT, ST T of T Qv |
MR. CHAIRMAN : He will conclude in one minute. Let him speak.

SHRI J.M. AARON RASHID : In the whole of the country, Tamil Nadu is producing more power from windmills. About 451.6 MW is
produced from co-generation power plants and 104.85 MW is from biomass plants, to cover power shortage.

Thanks to our UPA Government for having given 1000 MW of power initially and 500 MW later, to Tamil Nadu in the last tenure under
the guidance of Madam Sonia Gandhiji and our hon. Minister, Shri Shinde; | thank them for having given that much power from the
Central grid to Tamil Nadu.

The maximum peak demand has reached nearly 9,076 MW last year and the growth of energy consumption is expected to be of the
order of nine per cent per annum. Tamil Nadu consumes 180 million units of electricity every day. The expected demand in 2008-09
was estimated to be 9,500 MW. The sustained peak demand for power has been growing up at a fast pace year by year.

We are in a desperate situation of overcoming this acute shortage of power crisis and the Central Government has to take special
steps to fulfill the needs of power. The Government is trying its maximum to bridge the shortage by purchasing power from other
States and encouraging use of captive power by industries.

19.04 hrs.
(Shri P.C. Chacko in the Chair)

Wind power should kick in the summer months and it is providing relief to the people. To encourage private power generating
organizations to increase power generating capacity, Tamil Nadu has an installed capacity of 7,845 MW. Most of the windmills are
located in the windy southern districts like Kanyakumari and Theni, and also in the hilly districts of Coimbatore and the districts
bordering Coimbatore. The gross wind power potential in Tamil Nadu was estimated to be 3,500 MW a few years ago.

MR. CHAIRMAN : You can lay the balance of your speech on the Table of the House.

SHRIJ.M. AARON RASHID : I will conclude in a minute.

MR. CHAIRMAN : Anyway, you are reading out your speech. So, you can lay it on the Table. Thank you for your speech.
SHRIJ.M. AARON RASHID (THENI): Just a minute.

Sir, in Tamil Nadu, power consumption has increased because of increase in the per capita income of the people. Every household is
having mixi, grinder, fridge and air-conditioner. Children will not sleep without switching on the fan. So, power is a must for the
people....(Interruptions)

MR. CHAIRMAN : Do not provoke him otherwise he may take more time. Wind up please.

SHRI J.M. AARON RASHID : Sir, India has an installed capacity of 8748 MW and Tamil Nadu being the leader in wind power has 44
per cent share in the total installations.

Sir, lwould lay the rest of my speech on the Table of the House.

* During 2008-09, under State Sector, the Periyar Vaigai Barrage Projects, 17 Power House to be started in phase-1 (2x2MW),
2(2x1.25MW) and phase-4 (2x1.25 MW) totaling 9 MW will be commissioned. Under the Central sector, the second unit of 220 MW
capacity from the Kaiga Atomic Power Station, Stage Il and the first unit of 1000 MW capacity of Kudankulam Atomic Power Project,
Stage |, will be comissioned during 2008-09. A share of 53 MW and 463 MW respectively will be made available to TNEB from the
above two projects’. WHEN WILL THIS HAPPEN!

"The Government of Tamil Nadu is encouraging establishment of coastal thermal power plants under Merchant Power Plant route.
Letters of facilitation have been issued to 10 firms for esablishment of power projects under Merchant Power Plant route for total
capacity of 17,140 MW. Further, more than 10 applications for establishment of merchant power plants for another 15000 MW are
under the active consideration of the Government. If the Central and State Governments give required clearances in time so as to start



the Project at an early date, only then the Power shortage of Tamil Nadu will go".

Multi National Companies can be invited MoU signed for a minimum period of 5 years, by which uninterrupted power supply through
which lakhs and lakhs of unemployed youths will get employment. Growing of new housing colonies is also one of the main reasons for
shortage. The Gowt. has already been kind enough to give 1 light unit to BPL (Below Poverty Line Familes); the weaving community
(handloom & powerloom weavers) upto 500 unit of free current. Free power for agriculture; and more than few thousand applications
are pending for new agriculture connections, for the last many years.

If the Gowt. can give 2000 MW more Power to Tamil Nadu the State Govt. from the Central Grid, can help the Agriculture sector. Power
produced in

*..* This part of the Speech was laid on the Table.

Neyveli Lignite Corpn. (NLC) is given to the adjourning States. In Tamil Nadu due to the deep shortage of Power, Central Govt. should
sanction atleast 80% of current produced in NLC to Tamil Nadu. Because of shortage of Coal, Tamil Nadu Power producing units are
disturbed in a big way. The Central Govt. should involve a formula for continuous supply of Coal to these units. Tamil Nadu being a
vast area, Kanya Kumari District, is the largest Power producing District; especially Wind Power Generation can also be used to a
production of more than 1500 MW from Kanya Kumari.

In my Constituency, Andipatti & Bodi are having good Wind with high speed. Wind flow is in a very high velocity, which the Gowt. can
explore the possiblity of opening Wind Generation Units in these MLA constituencies. Already Gowt. & Private Units have put wind
generation units in Andipatti. | request you to put the wind power generation Units in Bodi Assembly Constitutency also.

Tamil Nadu under the leadership of Hon'ble Chief Minister, Dr. M. Karunanidhi is doing its best to cotrol, to minimize, the Power
shortage, helping the poor households and farmers. They are facing power cut for more than an hour or two in a day. To avoid this
power cut the Central Govt. has given more Power from its Power grid to Maharashtra and Madhya Pradesh.

Sir, in my Constituency, Periyar Dam and other Dams(Suruli & Manimutharu) are also used for producing Current. In these most of the
time many of the Units are facing closure because of poor maintenance and want additional funding to buy new generation
equipments and spares. Layer camp Power house producing only 98 mw instead of its capacity of 140 MW i.e. 4x35 MW. One Unit is
on shut down for maintenance.

I request the Central Gowt. to send a team of competent officer's to access the actual situation and proper funding to be given to run
the hydro power generation units, so that repair and replacement can be done at early so as restart power generation.

In Neyveli Unit all the Units are not functioning by which a big labour problem is going there. 5000 employees are working for more
than 10 years and they have not been regularized. In the past few months the Labour Unions have shown their protest by way of
agitation in the concerned CMD and officials are not considering their genuine requests. | request the Central Gout. to look into the
Labour problems and please solve the same; as so many times many assurances have been given at the time of negotiations
between the officials and labour unions but nothing has carried out.

| request their demands request to be considered sympathetically and the labour issues have to be settled peacefully so that power
generation will go in full level.

Power Ministry under the able leadership of Shri Sushilkumar Shinde, under the auspicious guidance of HOn'ble Madam Sonia
Gandhiji and Prime Minister Dr. Manmohan Singh; NTPC, NHPC, Power Grid Companies are doing great service. NTPC joint
venture with TNEB, Power Plant was inaugurated in Ennore (for production of 2 x 500 MW) by Hon'ble Power Minister Shri
Sushilkumar Shinde, Tamil Nadu Power Minister Shri Arcot Veerasamy, which was attended by Dy. C.M. Shri M.K. Stalin. But the
work is not going to the expected level. The Udangudi 2x800 MW Power Plant — a joint venture with BHEL is also on papers. WHEN
WILL IT START ! The Govt. should ensue and see that the work be finished in time and power generation be started immediately.
Same way Koodangulam Project and many Power Generation Programmes are only on paper.

| request the Gout. to take immediate steps to see the Power Generation be started and uninterrupted Power supply be given to
agriculture units and poor house holds.

With these words | conclude, | welcome the Hon'ble Ministers strenuouis steps in improving our vast country's power generation and
pit head my humble suggestion's as :

1 Gowt. should encourage pit head plants.

2 Increasing the power generation in the reservoirs area.



3 More wind turbines be installed, by giving more subsidy to plant more wind energy.

4 Subsidized coal be given to small power generators who are producing less than 50 MW power.
5 Gas to be provided to the small power generators, who are producing less than 20 MW in the Cauvery basin.
6 To avoid power theft & transmission losses, some mechanism should be evolved for regulating this.

With these words | conclude. If these things be implemented in war footing manner; our country will become a flourishing country with
full of electricity, prosperity and Industrial and Agricultural will boom.*

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Thank you, Sir, for giving me this opportunity to participate in the
discussion held on the Demands for Grants under the control of the Ministry of Power. While participating in the debate and
discussion held on the Demands for Grants under the control of the Ministry of Power for 2009-2010. | would like to submit some of my
critical observations with regard to very grim and deplorable power situation in relation to our Bodoland area and the problems being
faced by the people. Through you, Sir, Iwould like to draw the kind attention of the Hon. Minister of Power to the deplorable capacity of
Assam Government in the matter of producing power.

As on today, the Assam Government's Public Undertaking, Assam State Electricity Board, which is the power generation capacity is
only 200 MW. This 200 MW is being generated from three power plants. One is Lokowa Gas Turbine based plant which produces
only 80 MW. Second is Namrup Gas Turbine based power plant which generates only 70 MW. Third is Karbi-Langpi Hydel Power
Project which generates only 50 MW. In total, ASEB generates only 200 MW. In peak hour the total requirement for the whole state of
Assam is anywhere between 900 and 1000 MW. Maximum quantum of power has to be purchased from outside market. The
Government of India has been generating huge quantum of power in the Northeastern region as well as in Bhutan. dg YTd¥ E?Fiﬁ'
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the people of my Bodoland Territory. So, | would like to appeal to the hon. Union Minister of Power that this package should not be
given to the Assam Electricity Board. Rather, it should be given to the Power Grid Corporation of India Limited itself. g ST S e
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MR. CHAIRMAN : Mr. Bwiswmuthiary, please take your seat. Your time is over. If you want to lay rest of your speech on the Table of the
House, you can do so.

SHRISANSUMA KHUNGGUR BWISWMUTHIARY : Sir, | am laying rest of my speech on the Table of the House.

* Hon'ble Chairman, Sir, | am grateful to you for giving me this opportunity to participate in the debate and discussion held on the
Demands for Grant under the control of the Ministry of power for 2009-2010. I rise to support the Demands for Grants sought for by the
Hon'ble Union Minister of power, and at the same time, | would like to submit my critical observation on certain issues that relate to the
deplorable condition and grim situation on power sector in relation to Assam State.

*a€l* This part of the speech was laid on the Table

Iwould like draw the kind attention of the Hon'ble Union Minster of power to the untold troubles and miseries of the people of the whole
State of Assam, particularly, the people of our Bodoland territory due to the deplorable state of affairs in respect of supplying power to
the people by the Assam State Electricity Board(ASEB) for favour of his kind perusal and appropriate actions to address the
concerned issues in question.

As on today, ASEB can produce only 200 MW out of existing 3 power generating plants whereas the demand for power in peak hour
in the whole state stands at anywhere between 900 MW and 1000 MW. The following table shows the present capacity of power
generation of the existing 3 power plants under ASEB which is quite in sufficient for the whole State of Assam.

1. Lakowa Gas Turbine based plant - 80 MW out of 120 MW projected
capacity;

2. Namrup Gas Turbine bas power plant — 70 MW out of 120 MW-projected
capacity; and

3. Karbi-Langpi Hydel Power project- 50 out of 100 MW projected capacity

In addition to the aforementioned, 3 power plants, ASEB have had two more power projects i.e. Bongaigaon Thermal power station.
Salakati(BTPs of 210 MW) and Chadarapur Thermal power project(30 MW). These two power plants remained closed since 10-12
years back. In view of the above situation, as on today, ASEB keeps buying another 560 MW from outside market. 510 MW is being
purchased from NEEPCO and 50 MW is being purchased from Power Grid Corporation of India Ltd. (PECIL) and NTPCL. This
situation clearly indicates the shortage of 140 MW in case the demands for power in peak hour stands at 900 MW. Sir, | am extremely
sorry to say that due to the deplorable power supply situation, majority villages within our Bodoland territory have been still languishing
in darkness like anything.

I would like to earnestly request the Hon'ble Union Minister of Power to address the following long pending demands without any
further more delay.

The NTPC power plant of 750 MW of Sakkoti in the district of Kokrajhar, BTAD should be commissioned within time-frame by
2010’

Out of the total power generation of NTPC, Sakkoti at last 500 MW power should be kept reserved for Bodoland territory and
the necessary mechanism for distribution of this power within Bodoland should be created by the NTPCL itself;

The Government should take appropriate steps to set up Mega and Mini Hydro-electrical power projects on certain viable
rivers in the up-stream within Bodoland territory;

The Central Government of India should take necessary steps to sanction minimum of Rs.50000 crore for undertaking new
power projects within our backward Bodo-Tribal area i.e. Bodoland Territorial Areas District (BTAD);



The Central Government should take pro-action policy decision to provide power supply free of cost to the farmers of Bodoland
Territory'

The Ministry of Power should direct forthwith the concerned authorities of PGCIL, Gurgaon to impement the RGGVY for
Kokrajhar district within Bodoland territory under its own monitoring system. The demand made by ASEB for getting assigned the
works on implementation of this concerned project should not be conceded to the reason being, the quality and standard of works
of PGCILL is far better than that of the ASEB;

The Government of India should take necessary steps to provide transformers free of cost to the Tribal villages within
Boldoland territory in particular, and also within other districts of Assam too;

The Ministry of Power should direct forthwith the concerned authority of Assam State Electricity Board (ASEB) to implement all
the projects under RGGVY sanctioned for different districts in Assam within time-frame;

The Ministry of Power also should take necessary steps to sanction additional amount of the required central fund amounting to
Rs.500 crore to help ensure the implementation of RGGVY projects in the left out tribal villages too within Bodoland Territory with
immediate effect and

The Centre should create a “North-Eastern Power Corporation Ltd".*
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&TAT ¥ fosrel FHAT g, sueh fav smuer AlfdeRer wel AIffu| 5T WHR 3H2ar 300 a8t W &R 7 |l A F
fooTelr & Folt & U &N T §, NART ¢ 7Y &1 3T FR@e F AT HT 978 & RIFST 7 FH gy T aofg & el &
FIH 6T AT W@ § AR RS 5¢ W g1 Ig 0 1R v gl

FARICT, TgT Il HAT o1eT g1 ST o TSoTell TRT Sl PRI AT AT ST I@T &, olfehed 3T DI HIFeT silelleT fohaT ST IET g
VAT FET G BT &1 T HAFT Y Soil FA o T IBIRAT F ofeTl ART| higelm [Sstel TRT T Tgel &I ST ART| ;W
qled St ¥ el o fOder PIIer & sollgq il 3TdesT fohar ST T@T &, 3996 O @% 20 9faed & el |i & fov e )
80 wfderd e TSl eiei s faar r=m| Ig iR faww safav g, wifd faerel f st i g & arase TWHR MR
A& ¥ WEX H 37 NG L &7 AT 3R [Faer 8 To8 WK & Taie §, 34 907 & Q... (cgaus) # Hgen
HATCIT Y Teh ST Tl e §|...(STIUIA)

AT ARG : 31T FIT & I H #Agl, IIaR & IX H S|

A EEUST A. 3EN : AT AR, AT Wolae T Pl AGT AT S &7 &1 90 wfaerd e &ar Sar § 31X g Srar
t & o ufoRg FIer [@eRr ¥ 3mad Far S| I8 HiaT @ Afd §, S &1 7 9 Tl A9 YRRE W) Teidl § ar ael
Y P o & T AT gl J1ar &7




AT HGIed, H HGRISE & SR # Fgall Tgcl g AT Tk & Fe § & g AR & Hel Goire Teh §oiR AINATE i
TACIRY T T TET &, ST §oa & v 3y &R Far a1l 39 & soglel Tgel el a1 & & g9k Aemdre &1 o3|
58 fAT & AFT FaT g 6 35 fawaR o ST, 3§ @ golR ReNale 1 SR Se| &7 # Ja8 O fhaet o S
e N §, I IadHel el g, S &R &9 H 0 &1 H 7 Agled F I e g & iy 1 v gelk
HIMAIC &l Tollc JqaATS ool H I/ S| #R IgT ool UiaR Tolic & 3gdieed & #A1 i 31T |...(Faue) aefr 9ax
e & U 7 S & #g W Bwor i o F 5 S F NSl 1 3 gidar §, S8l U e §, 38 O 7 o
AfSaT &7 grel| 3MIeT agT g awor & &, A g 3uHr @ o &1 7 Ty FFer F 39 9 Ja & ar Ig o
FRU & 5T e 7 Sotel a7dl §, 39 S & fosrel & weldr 7t @efr, 58 e & 319 =ivor Y|

A THER TAST (FEAREI): Gl FEIeT, U F 6 el 7 19T ooy 7 Hiopr e, 56 fw 3naehr erag| Srar b
A A & 9T e § O &R F WA 25 el & 916 P F EROT H I3 YA W A A HY FHGA §1 3H 1T
A ST H G U H FA ST A gl TEIN T IASSAeN TATTR AT W 3N A IR AV e fer sween o
Hfasy I FIger T 3cUesT gloT dTell S The &, 3T & fAsd a1 TehaT|

H MU 1T gl SH B WP o ST I, S AT 25 AT ¥ oo T@T g1 gl 2400 HIMGTE 9Tl 3ceeT H ol
o AT I o, Al ST Th Teh §IX FWIAIC b & ofed Ugd RN ¥l 3R STAT H hA AT @ IS A o
ScdiesT 3 e g1 Siell &1 H FN S & Sfieler =egem o S 1400 FINAE ScdTeeT H F&F §, TE P b G G AR w0
& =t & W R

H goAfdoTell & SR H FAT ST & &6 o ag |%ﬂmmrm@§m3ﬂrma:w$maga€rw
g S F R & gaAR Ot &F e feemar mm%ﬁ%wmmmamﬁaﬂmmw“
SH o1 A 3T TRl B 99 Y X RS o @i el H e €T SIEEeAdel STt T S ferelr =R
S eTer e T RIS F ST ATl 3T 3HH BT Fs Tial P Al T &1 3cak 9e=T & 15 gt 7 1826 HdMdre Sstel
ScuTesT 1 e TN I A1, Afehel HH 93 §W & A Fgell U5 T@T § foh # 420 FIMAE Scles I A Ad g51 #
HeAT FHerad Hg Aed S g Yedrare &l § foh ek geRr o g Sfel Hear 0t & fov 3egial gred &
3T Tlic R I S fhar 3R g oer oY arm, FfAuT FROT T AT FoRF I AT & Y 7 T & I Fr aoig
& 7 S o IS Nfher FeX TeT &, 3N 3ok Fel 95l 931 &7t g8 &1 H FA S & wew 35 i ofr amer g,
3 3R 39 GT TN A 3ok Te=T & el & g3 WA H uIel Ggeem| g8 ool o folv QU &0 & fohammelt 1 gjod &
faorel fAe, fOEd o &7 A &), 3us v gFey 3ue 31faear Ui & THT ey fear o

ﬂmﬁumﬂqﬁmﬁmﬁt?ﬂaﬁrﬁaﬁraﬁﬁa@ﬁmﬁmm%l T F & AT, At 7 off T W
¥ et 3 93 YA W et a & At F etel & S §1 T8 3R U T fSotel 74T Wl &, o gl I Sl
&1 el 7 A TSSTell 6T Tl &, olfehel HTRRIRAT o shiel T 5 deh ol LK

AReT, fegd 3cuesT T S R Ui 9 @ ST §, R G@ e § O 9§ 3ner o o g @ &1 #F oo
GRY & T H Hhgell TE § b Seck T F TG FARET Hr [AAmTT § 93 YA o fSotell v =iy gt ¥1 39%
S W 3T AF o, o AR i T Xaeg T Teeayr gl

Feled, H AAAT FA S & €l 7 ol el § foh 3T 87 3ok el 7 3¢ o GRaRT & ST ey &y IRt
H Y 7 F1F W g1 Rel), TeT v 9bR &1 RRIET 8lar &, ST A &7 dor sroe AT S g1 F 30y Sieer
aIeet § foh 3o 3¢ o IRART 1 319 Fe ceh fAsTell ST T HHA LI

HEIed, 3o #, A 3Muh ALTH F FA SN & AW H A A6 § fh ook qeRr H S et s i e
H HIH A 8, 3 hdE B dR 3R @ F S WEEAC ST 8, 38 R afewsr AT, arfr 3 e depd & aAeas
& 31T At Hr RS = FH|

FEIET, 3= HeY Sield 1 FAY fom, 38 fow 3maeh TEA-T5d YA |

& gehegar RIS : womdfa gy, # @olr #-1T Fewdl &1 dga-agd I gl
aﬁﬁﬂaw:ﬁrsﬁ,maﬁmmﬁmwgmm%ﬁma@-a@umm

A haFAR R : 3ol FAerr A e H AT W gAR G A 3¢y [ S o7 39w awor [Wer & g fmar siic
3HHT JMEY AT 3 TS & A JHeN T o fFarl 387 gohr 38, o v afishar o & a1 SR & uRet g,
e 9T H, SR & FToidieh gF T 3T Ugw 31 5T Ael o7 3ifae HI9or S el TReT & g3 dfeh I8 TS Kedr
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ARed, it Aol Yol H 39 AT ¥ 3, weret F S oF Sy gormar| F Aaer oA ggf & Fov AT famar 3 wady,
2006 # HA Ff FA &k T H ol AN 39 TF FH Fael T & T §C &l ST 1037 Ty dsfar Hr FAICT
ST Uk aY &1 AW o, 9 H 58 A F T A1 S 10T ey Al WA g a8, a9 Hey Reg e g% foar
foh el gARY el g3, S PROT & faegd 3cUee &TAdT 1 R T g R 9| R A A Tg el & g3,
Fifer F o 3T ST & U WeXT §, T S IS A IR FeY Tg A W, S SSiEieR e 3R w7 Ao swa g
AT STET Tl 2, 38 e el ol 9 foha|

AT Hgled, H MU AETH ¥ Heol H Sl WA R 3nadl, aAidr AR 10dT Gy e, aer de gty
ASA 7 GAR &7 oot et B HFARE & e TERET g31M| 1391 15 Fell & AN RN o el 56 ol HIMAE
FATHE AT 1| gAR 3e7 e SN 3R S 37 AT AT o7 38 W Eehr-ieoqulr &1 3R e o fagga i Feenic
fore & safav amr n, afF Feg TWHR 50 IR F FBE T FH IR Tob| ST FHeT 1087 Taauiig A & 30 ¥,
&1 & W fagga AR, g AfRE 3R e F e FF @ gomr 3R we e # & a9 aw Ton el e
6T AT, dF Ao foTell [AHTUT T ST FET &1 UTean, Fifh R THR al 3T T 7 e F o gl

3T 2T 7 QU A SN A aF 30 fastell T 3fett ot § foF F 3uent 57 95 & g7 saa @ e & v Ha
TAH W IE &l gHe Reg for, Siretiere fhanl I8 wed AgcaquT a1 O fF qudl duadty s #F ve Ageaqur a1d
gﬂﬁmﬁaﬂmé%ﬁm,ﬂoﬂmmaﬁz%m,aﬁmzoﬁN%ﬁaﬁéﬁmaﬁymaaﬂwmaﬁgm
g Heare & AN & HET & A8 & o | AT S gAH 137 Ty Aot Y 91T W @V, 99 FEd Ggel
gH A TohaT o qdl deasia Aot & 3@l Ao 7 38d JEG & g% W G AR T wone Y faar 6 78,755
HaTare 1 gHA Ueh TRe @M §1 37T 5 6 s 14T dlsieln &7 & & AT 80 gk Hmare & 3JEF e 5 g ¢

I G BT ¥, Tg S1 e 6% &, Hieh Tg & TG h o ¥, AN o7 §...(cUGeeA) H SA59m, H G e gl g,
I o QU SAS, W S G| H T & TR H SASI, Slfhed gl FT AT ol I aﬁmqﬂmw
Wﬂ%ﬁtﬁ%ﬂﬁﬁﬁﬂ?%éﬁlﬁmmﬁwmaﬁmﬁmaﬁﬂﬁmwmm
& ¥ 99 AR S GG §, TA.TALU. §, mmmmﬁammmmmmmw
HeT H A IR T Ugor ielm 2m| 38 Fs A% ARl F O=r g1 #Agrrse § o’ &, mmrﬁﬂﬁ‘rﬁm% IERIRS
T H{YY Il gl & T WER A fom & o A form g1 Qfther 31l A 3URT 3RAT AT §, T [ S9N AT Tg Feedl §
ar 7 3mrer gy A welt A el A v i Ry foren 6 gmw A S g w9 AN §, 3 3 G gelra Y,
3 AT o TG A B §HA FA H AR el H A 3o fomr ¥ F g 3af R fowen # s
S-S S FA=lT & Fgam|

H IR Ig IAT39N foh S §F I8 T AICRIT X g T o Ig Tl H 3T IR foh AR S 7 Th g fostelr Fr #7ielr
3cUed el & HREET §, ot BHEL &, fo@d FUfAE 6 ok Hamare 1 § 3R &7 & I 991 dielg & 10-15 g9l
Harare fSSTel &THdT SISy S @ & o 86 STA ¥ HYU-31T HL3)| AR TWHR H Tg Pheredl §1 36T e@r S ar T
HES et & S @ E, FE B F S W@, FE T F o @ E, feeT S8 Tg R 3 W A gH 39 a1y
Jo 9 O fohar T TgT S MR oRTel aifRw| s fow &7 g o of A e &, ST & & o ey o
§ & &1l IF 91 g A &1 ST HS 38 a1 T QRN § 6 I T s 10 §9IR A e o @7 § 3R a4 11
JIaETT AStell 7 15 g9l HIMAE deh el STReT|

TET gHT Ueh oAgl oS, Fifch TG HEUCRIT T T &1 Fel 2003 H ST FATFAE Tohe T 91T 319 Fg W& 8, oraed
fSfEer OefioR 3R FFIERE W e ar T Sotelr ¢t &1 3R 31Tseies [Sotell ¢of &l aud &9eT 39 &2 HT &ar &1 I
WHR fordlr & o &1, T 2003 F dF g 78T &, oIfohed ST =M T IRIET R &, §H FIBRAS I I§ & o Ig AaT el
W® E & 98 TR S & o 3R 7 AL ST Tg 2 A, TS AT e &1 3T AT §F FH F7 3R F9 BHEL
F g 3R o ey FAeg aRT N O g9 I8 TFOR Far & SS9 a3 SFelion T o g7 X & T &,
m%agﬁmaﬂwmﬁl%'ﬁW%,W%,W(Ansaldo)%’, arefieT § ar gAe a8 g o fRam 3R
3T TS SH eel o acllel H Gl & W & T 3T 4-5 STeX & HRE Sise Jeed H AR &F 37 @ &1 Toh dR@mer
UA.THIE. & 3T TET &, 96 WU &l §, e US goil o TN 3olehl WMHC g1 91 § 3R 38 e o gAR IR &
YE &I F

Zadr Bl 3T W §, S T F WY ¥, HRA BloT §AR RN HT T FUA ¢, 36 AL TAFT @ IR ¥, A dvear
& SIUHSSY & HIY THHC g IR §, 3HTos! 1 F Tl ¥ "G B Engg" & A THHAC g I § IR AFH &l fel hoelt
¥ T g I §1 37 R AWM §oled alel S FRERT g, 3T folv gy T8 3 v Far g 3R ged I a9 T@ &
5 Yol 3% Tolic &1 S8 dehell® BT §1 PREET TR §, oifehed VU gsfeler Toiie 3R WRSEREA toie, 31fe =187 8l §,
FREET Y& &, W o 3G Tolic 78T gl §1 S8 ToIU 68 TOE o © § & ¥ o uro: SREs 37 ®© §, 3989 ¥




Uh-al ShRAIeT Pl dleT Ig § [ concentrate on only one product so that everybody will run after them and they will get full security of
orders also.

Ig JoT YR il 1 &1 gAR AN o gl el A foF AT qae & fAT §F Ghead A BN 3R S FoghT Il H
a1 T & &, Pl & AR & &3 YW AT 3R seReY &5 A WY T A @ Al A FE fF 0RT S 39 e A
AT X VT & foh U fohfeeher 660, 800 31X 1,000 FamaTe JfwAel I 3N S T &1 hefglel 250 AIMAIC e HI gARY
S AR Sty B eFACT A, 9 g A e 9 3R g |l & SgeRT 36T ST 660 YR fohfehel Sellet & 1 F T g
gH 30 91d # I § & ART 59 RE N THlclol TR Ih, 3 Rg D Jor-asT M old S T &1 §Fe7 ad
NE § 3/ Fhgl A N I o gl

AT o Rt 7 o7 Ig 31 a1 [ 319 &7 IR AGT U dl 3ol &7 eRAIC FAT o 82 41,110 F eRAE o form, ar 21,180
& fanar, AIftheT U G §, ST A §H 93T CRAE A8 WA §, a9 o g7 3T Tl W el o IR, FifF &8 IR sHH
et gl 1 st safow @1 €, &8 s 3 76 e €, 5 R mie 781 e § F5 IR e 3R gl Ao
F T A ¥ ow et @i ¥, o veiadie o el 3 §1 TaREdt Aol & fAT 78,700 FRMEE #T gHS Tgl TRAIE
faam, 80,000 AIMETE & FH IMEH o X feT, et 3o 81 AR et & g & & Rl g 78,000 TIeh oFel g IR
| # 56 Heet H IRAMAT FA decl § & G /e & g7 AMART W W® §, ﬁma@nﬁ:eﬂﬁrwﬂwm
AT ey & AT o §, =18 ol g1, a8 8159 &, 3Mofhdl & ofFer W gl STt §, ot g5yt 3N 29T W
ST § F6 WERR SNERRT §, O Wsac g ar IeRie # JcH g, a8 S AT A I &l I 0 AfeeRer
W%%aﬁmﬂwmmaﬁ‘r %Wﬁﬁwﬁﬂm%maﬁr FIT 3TY FH FH &, 3Tl el Tolchol el &
a1 7, I AN & A 7@, Sl e § 1 7, o gl vsAfAwied asTe 3 W ¥ A g1, 38§ e B AR
A & AU g RS 3mhay & U FAE TR & RBurdde & Aghedl STH &1 Ao 96 W ¢ IR F w I
AQA H 3HAT S5k AT §| AMARIT T gofd 5o H Ge; AfART el §, ST F o9m o Aer @ et g @r &, o
Y gg |rar foF S foRel o &1 # AR el BiT ¥, A 38 & & Reds Feled @ gl S g1 A BuréHe F ggor
S AT G’ Fshedl &, 37 TN A Hoy gomrar R vsaser ¢ MR Fga e s R B, ae et &
3eih 3MSH fAsher gT| @ g AT ST @, TsfereT @, Ufsd &1, IHsTed &, Fo 3N o §, vk wiel AR & dshedr for
g 3R frerhr & o v form &1

Aqr 318 IS & o ueh for ¥ 1o I g4 UsAisy & dlich 9ol o1 foh 8 gl &1 8 Good-Gooll Tl olell TEd &, T
e & T DU YT e &1 B U /M T 9N & T e e B

TS e o7 faegcfeoT & AFe 7 319 Sif el Yehe 9% ¢ &, ¥ 58 o1 1 GRll &1 30T 38 &8 Hehl ¥l
Sell| # 39T Goare o iR 31T 91X AR @ €1 HT Rig e 7 907 Sgd IR F oAl H S @ o
TSASH T & foll Hel Th FAT ToT1s €, iR gART T B & o 90 T g Tl €1 S AR dghelr &, 3egioy
54 f3UreHe &I Telm g1 3¢ Ul 0T o el fodend &1 9 Usasd 1| H s agam & A S Reg form &, 5@
T3 §AR U U ol 50 &R 612 HINAIC HUfAer g1 113 Tolled & 3T I 15,325 FINAIC HUfAEr Ui3erT & I’ gl
3T9eT ST ST b @ Arer & e & fohar g 3R 3n% e Trer arhr €, o 8 iET| TIféar 7 98y & oPrar g1 3nh ¥%
YE BT & 3N 1A 3fede g Swn| @ H = FH g S, 98 Thise o H IR & SN 3T R Worred 7
mé%ﬁrwéﬁ'@rm B9 447 HIMAIE T §| Tg I AR 56 §IR 522 =TT &l Project which could come up with the best
effort 9 g3 702 §, T 66 &SR 224 HINAIE, Scdel Ulolee 3T & SU3T| el ST S 10 9IR hURd g, 3 gl 377
oTEl GhsT g1 Sl 12d Colled & 37T aTel &, HeY ST Foig &1 S o9t o et fob Al g piger & foar amm ar g&7@ 119
TolleT 3 oTUaT| HoT SHISUC Wid AT foh T O HITell ¢ Tohd ol Tg TI 3 g7 X T§ & Fifch Tad 937 a1d Tg
¢ T Tolia el arefior faegdientor # ST SR &R A €, o ggell HERE gl & foh 3Mush ToT H1 6 ¥ 8 6
AR fostel ol TIfRU| S9 3% I AT T dd QIR X gd IR TR axd g1 AT §arn ok &8
Tog W § Segiel FAomer foham, 37erm e g1 arr ofehed 3 TSTell 8T Tl & §AeT Tovell § o S STl farstell e &1
Tohdl &1 & 50 I g & 3R &FeT TeT 2009 & it WA fovar §, 34T T aoig & ag 2010 @ TehaTl g Tel 2012 T &
R # el fer Seeh, gev s #1$ Rard 767 oHrll| ST JNT TWHR Feal 7 IS A 387 36 W A T § &
HRATHT AT A1) 3ogieT SN F Ugell T 37 1A g har |

§AR A 3787 ENRON &1 a1 &Y I¢ A1 ENRONH 3 10 §olR &S ¥ ohe, AT YUl H@ol 38 oA ¥, el
WliHe g1 IR 3R a9 FFen 98 g IS M, AT WER F Hedl H AW & dg 3§ de &A1 TR Scfelr g e, i
A &, 37 GRSH oeit w1 YT o & AN ST Ao HIARSH G I R HRA 3 e H & § & A g a8l FO
SratcHe fhar af 38 o THd &, I doh SATCHT o1eT 8l Thdl| Tg SeacHc fohar|

H 3T ST e § O JuAND & v 3T S 3feer A A ol B a1 W W A, 36 A3 oA & AU g W
| F A 3eer FT IR Wioreed I 3T TFHT AR T IARFT F S Ve dieoR I, J 30 I7T GRIA H Sedled
| 3ogled HA T FHHA 300 IARDPH h AHAA ARA HI dXIB Hr 3R Fgl foh 7R T WA TSE g, S HfAC om &, ol



Tl HRT & HloN BT FldT § o1 [AFT ATBoR S e W8 &g 1 I8 et fmam giiv ®er & 31 7 Aiger &g
St o Ig @ o, Ig o g& U Sllel e &1 VHT FS A & b SN 3rTST HA g I, 3 gH T HE| FHIAT
ﬂﬁm%a&zooswmsﬁwﬁa—g@awhHﬁaﬁm@f@ﬁ%aﬁﬁmm%l}ﬁqﬂw&
SR H o g7 S S Hel I, 3 W H A3, AfheT IHH FgT X RN H JUAND &F IR H Fgell Al § b gHA
s JuANr welle A1 T 3edl AN Ui disiee 16 Bk FS T A6 BR fAfoet Slody & &1 @8 disiee 4000
mnama:r%|@amﬁmgmﬁa@%%mmmmmammm I, FOTIET
#r & fed 1 ferzar disiee 7 ®wREe FIIH Ao F Fo diso o, mﬁﬁma%ma@mmw
SiSiered el IR §| IoTehT S holhorled Hﬁr%ﬁmwﬁ'lamﬂﬂmm%%lmﬁm%mm%ﬁ
o, mmwmm%ﬂmﬁaﬁ%lﬁﬁaﬂmm% g AT & T IR ¥l 3 ocdaie § gEe
TASHI & Y R gl A &I, 9§ JUAGND 8T &, fehe g7 TASIRY & H T g1 a1 g1 g I8 o 9w
T | gH 9% PR & I A FIF 6T I'd § 3R T 7 T

H Heel ol T I o Reg 30 HAfAEr wSRiet v /e ofr Ay S, 2009 # o | S & AW TWHR o, I &
Her 3o7eh WY Rl AT & A Her 23 ST, 2009 FT g R T IR AT i Jooh gors| 39 ggelr Afer 7 3y
g1 30 NER & gAR Wl A HFF & ¢ o 98 S 1 FI 3HHA S bl 61 &, Aol I HH T &1 9 Jolls,
2009 F1 Reg 3T AR TSR Hr Afchs AT g1 14 Jellg F gHa Th AT Hr M| &N & WigIT 3o S #RMe
Tt AT QST AT T 1 ot €, 3oTehr get 38T fear gors o, ol Aoy g & 3okt arararr Fehct 1 3ogiey
@m%ﬁm%m#ﬁmﬁﬁwuﬁz%%ﬁwmm$aﬁﬁm%aww% 3o o Hey
16 T Fr AT A M|

Tg off arr T o TF F IR SF T A A6 Ao, A FAR TET AR BlEAT HARNLTT AR ol Folcthanslel
FURLET &1 91T HOReT & gFer 3130 deh 1, 98, 749 S TUA I olid AR foram & 3R 35 Rgaddie 3nh o= 72
m%ws’rmmmqgmara\%lwg&a@ﬁ#&%maﬂqﬁ%mﬂ%ﬂaﬁum%smwgﬁﬂ%|€Hﬁ
FURAA 5T RE FH W E § oG Sstel AT 1 F1T Jof T g1l 3 o g AeRar ey 1 F197 = W & |
g % RAEH £l g S TadeiRes grak Mamsw g, 399 g 3% o= Asfam o §1 3997 Ugel S TSR Aisier
o, 3 dea far = B

T A F R ey Sifeeed Veh & AR Rifd S ot 3nh g7 & W ¥, a8 Wue F FeaE g v e
e oz 1§ & & U3 & Wi &, N AR @ A BT ol 8 TET ¥ Sl SiER esed ¥, I g 400 v
S oSl T S ¢ § dlieh foistel & Y & g1 SU| e Aol e fSotell TR 1 Aehel & Tl SlofeT U T &,
fastelr A & fawg Q &1 F U aTcreRor Yey 81 IR §, ST §oRT HAST Sof gl YE @ AV §| 3N AT HeEd 36T
g g S #g W ¥ fF ¥R F Uoha e amehor Regeieor s &1 FH 78 & T ¢l &8 A, 2008 7 5
WHWW%*W%SQ]SWW%I 'The State Government has not awarded the work even after 15 months of
sanction by the Government.'éﬂ?fa’f@??lﬂﬂm%, Jfhed o 16T & Bl ﬁaaﬁrﬁrﬁwﬁm%l g T ol &
&, 39T PRC 40.76 IS TT gl Very slow work is being done and 20 per cent shlH Jgr & =T Bl W AT IR
TR & IR 7 39T gl g1 T8l 2 x 1,000 FIMEE F Poide §1 oAfhed Tg 30T IRT F §, &5 50 W@ od § it
TISiReel g8 fhIRT gAR U SR &1 FEerlid & SR H AT T A Fel A, 9g Sgd UfFed vfauere A 1w E,
& SR W Heel # e AW &, ST # agl a0 o1 o 9@l ¥ AN A S AR fov 3ed g8 9ga G o A1 gl apy
e AT T6T Yol ATE SHTAT FHH FhT G| Fgoldlid YA UeR RN H Rol-ael # ol 840 AeNdre Vaareer § 3
TSA-C # 1,500 MW has been set up by NTPC. Two units of 500 MW each HiAfTer 3faerst # §1 st &8 Ifde §, @
fHchIcTsST 81 IR &, 3PN 319 ol o e 3 Y gl 3 Ferell g1 & 519 faeareel arar o, agi Ha @ 3R vl S
oy & & o T8 gAY UK e ¥, 98l THRI & THRT ¥, YRRIER ¥, kel 300 T Rhelleiek ET S O) 3ERT &
3R Aerar 1 Hor fearae # of 3K 3mash TgT Uk FH & TA3H A A A1 6 gH g8 fAU o e g, wH
¥ 3ER AR & &7 Ay T AT gl H Fo U1 w1 g1 gd7 38 A forn o, oifehed 503 $o feeieher
fShIRedIst ¥ MR g fostell &3, oifthet gl S311 Igarelr g4 38 5 A €1 &1, T &I & ol UsIN| & A Ig FIA
ST g1 3R el T agel e & el i a8 W 9@l Jar & &1 9T 57 IF <@ | ¥ O @i e o, R
Hererde g, wwmaﬁﬂm|mwmmm#mﬁrmwmam% Ty
T F R @ ST, AR F we o, W et @ FEm B oy R o o & wER @ R e
Government has decided to provide a reliable power supply to rural households of the villages within a radius of 5 kms. of the central
generating power station.

ahﬂuaangamsr?\a:qgﬁamma?rm%mm

A GhegaR RIS : 3 30 o freeier & YRard #0130 o Rewd o, o Rreieliet o TR freleer &
e 3 e ST, o Sga 991 @A ¥ W AN A F T e B g, Fh ag 36l qREwS aer ¥ e
S g7 ST § A T F FTE TR GG §, Aol AEX ST Al X AT ¥ A § Y 3RT AR 31w g1 F ey R
¥ Tg I TIRAT A, 3T R, 3 e e eI, ASY sud TR &1 3T FIS HiET oy T a1d S8 &1 gFN ek




%@j@'ﬂ]’ﬁ&ﬁﬁBongaigaon@fﬁTHEﬁ?ﬂWWW&T?@%IE@T?SOW%W?WW@T%I T
& Hy ggT TASIRT & TRRAT 3R 3T ST shedl I AT &1 Tg ToT AR VT FAT S ol o TN ol fdeT &7
o & =afaw o &7 3T FIH T STog ¥ STog P IR &l

S HACHT T HRFR THI! §U TN HUS clied Aol &1 3T §, S b SAer gl 71T &1 &N T el Taasiiar Fioielm & 3
HH 3@ FAeT H 3R A AR 113 Gy DSt 1 Tg AR AT T @7 &1 FH Il et 2 fof 39 B 9 o 7y
Ig HACT THAE AT 71, olfhel AR Tl HAl SN & T R e fhar 3R Fey T 38 oy & i lel 1 Hlehr
fear| 3ma | St § & H AT Ageld Rl §, Tk o oAt of Teh ek 3 ST gl

A TeT T g 3F a0 [ : 95 F a0 F1 R gem?

A gehoFar R ag o aarar g, st G5 A N I T9 FO ¢ a5 H ARG ¥ Geom ¥1 H o @i I wn @@
BleeTgorRe & fRufa & ¥

A Tohe o g 3t o R < agal T B

A gehaFar R A1 & §, Jg # Aar §, ofher 359 5 &7 & ggaer forar S 1§, 389 o fSeeye &, # 39
HET T AT oTal oledl ARAT| 3T dolg T FRMRT 7 AT EFha 31T W &l

3e flg S o @t o fOER &1 3reeT alis & &7 e@d &1 H 30 el el § foh Q8 a1 oAgl & aiicher S s 2@r
A @ 1 & o AW e A1 H o 7N @ & AT T Fegell el § R AT & Thel, gH SER i Feg HN| hael
fER fr & 78, 3T AT 1 o HAeg FE T 91T F FET U & IR F oY Sger AEaT g1 kT 39 ReArg 2w,
ST 1 TR R g el AE &1 S §, oiftheT Todl B R & 3@ A A ¥ Tg arél T Fare T8
ofthet T8 S & & ST ST &, 36& Fhd 31 Sl &1 316 31T §AGT Tl € o T H a1 X TRl g1 3T gl
fF 9393 915 o9 RRu, I8 el urdt [ & €15 &g Al uger aF SIS & T P & A 3R FEd T F FFR WER
e Bl

ﬁﬁﬂﬁ?ﬂﬂ:ﬂﬁaﬁ%l

A gefiagar RE: qar, I o 75 W § & T &) Ig Do Uoha e St v g & 1 ST 93935 9IS FenT § Ui
I ST o SR T 350l H TWed T TAA ST AT|...(STIYUA) g o1 TeT ¢ b ariar o o ArfeeRer e & w@r i,
gH T g1 H Wl FeAtIl @ 58 aed 9F fogen 3N 3wl wa HiHe N Uh UF & W NN ..(STIU)
T A & TR SEA FS AT 89, IR MY AT HASRIT TN A ST FS BT

EIITT 3?&@%’ ST FE TE 2?r, The RGGVY project for Purnia District was sanctioned in 2005 at an estimated cost of Rs. 52.35 crore.
It is already sanctioned. The project target was to electrify 5,083 unelectrified villages and to provide free electricity connections to
25,563 BPL households.

#t 327 [ : TS A =g |

A gehaFar R & 3t 9o 6T § & The Power Grid Corporation is the implementing agency there. As per its report, as on
18t July, 2009, 5,025 villages have been electrified and free electricity connections have been released to 10,354 BPL households.
3Rl o AT & B g7 90 TWHE & VWS &f §, 10 W T &N &1 USam g1 I g4 FAwordIG Y oA Ht §
v F IR e Felr ol SSTel & of Thell, 3TRT §H FolaRIA ol I HIH I ¢l 3T oo dgd 3T §, 396
S 3 o ol A AT T R gl SH AT & &, aE A O A G| T A Jgel T A & ar B
Tt & arg TgT A 38 & fou & wg @ § 6 aRa awer 00 gfera afengt s & @ 8, fhden @ 8 @
313 28 I T MUY T R RSl sl H 5000 IR T Aoy T2 28 Wz T AR For 31k o Ak v &
e g, 38% [T wead fAfAw & ae S F81 g, F o w3 T 7 e fAfEwr on, afed TR ¥ &
{fFs FeT & AU, oy T STear I Fr AT @ § 3R 30,000 W3 T0 AU A FeaT F Ay 39 3RATT f&ar
a1 fh 300 F &N & T & [T §H 9T FH IR I &, olfched 3T 100 o9l AT AT T FI & TIT FeT I Fgl AR
dg 919 gHS AT off, Ig g H gH R g &1 T8l 9ge fAegdeor & 3R 3N 3§ a7 Tl ameh e



fegehetor AIster i fSstel wgae ¥, 3 SRAEE S & O 35 o @S¢ IR TE AT 16,000 FRT T A A
it 319 5,000, 28,000 3R 30,000 &I g IRN| Tg EART arel g foh Toia el aEdior faegcintor & #H & g 3E W&
3R g el F &7 AT o o § & S gER 9IS ®em g wavm)mééwa%%la‘raﬂﬁraﬁir% EER: [T
giad ST T T B T T Sl A g P FT T WM E, T AN A T T W T & 38 N 87 o 7
JI AT SR TR, JER, I, RUE anfe F P & AT 3ue Sier o1l Fgernd 3R A6e9R & AT g ey
Po-AREE Fr RaFs B g

2N el o Rig 36 oo [ : Fid ARE T 39 FEiEae & afe ®e -k a1
At gelerFAR RI&: 98 &7 X @ ¥ STERM H Ades & I ¥ 7 67 R @ &l

A 3e7 e : W, 30T Tl A A Tgd TAToleroh &I T Sfarel A &1 Isha ey Jor fAegdeor At 7 sgd
37TOT I T@T & 3R §H 59 ISl AT TRIGTT I & olfchel o TIRTeT TCISW T g1 SIual| 39« S 31hs l dhheT
fohar, F€r fhar & gag &g TeT Il

20.00 hrs.

AR, A TGl 3,66,000 ST IRAR §1 3R 3987 T FHddl 25 &I P T & §H AT &7 AT FoToRIeT 31, ST ai
Y FTET 831, dl ST delld & SN fF oy & &Y Ug SfuaY, 37mah faiv &f 3R gar e oy

A FeleFar R : Far 3nfanh srow samr & 99 96 & @ 3 @ %, foress are fastelr 71T & 3R TeT sget et
g@r% ﬁﬁa@aﬁﬁﬁmﬁlzﬂﬁwsdu*usw«mlWsddlmﬁmlwwmwmlﬁ#
BH & o o T X Fehd &1 H MU Sl =Igem o He Ugel THBRER N a1t Fgr AR Al S 8 SRR g
€, 19 MR & Ao T 1C...(HIUA)3EN ol oar AfTHIS 1T §U &1 H el & o sof & Jgm a7 gl H g
ST el TN O g Sgd S5 F1A g1 90 T TS el W &, S8k IR # e oF Frenr 7t aml H gr Aot &
TSTATT & g, FX TSl & o g1 3 o o 27 H 6 e 7 FH g SN, Rifeh N & gAY FER Astall Tl @ M|
T WER F I § Tgl BT TR @ a0 A 3 ST TAffdE HST| I Tgd ITST FeT ¢, A SR T H
gAR AN B, HAW & g A JHewer ureh & g, H A A o W gl 3ok G F S R A Rapd &, Mok Imad A
f3AE 11,080 #3MaTe Fr &1 Nk IEY H Ttolls shdel 8563 AT gl Ul STHRAC 2517 MW Fr § 3R Tl RearR#e
17,770 million unit FMaTE Fr & 3R Teit Tafafafoér 14476 million unit #Fmare $r g1 a8 8 3 3fBRAe &, a8 3294 million
unit FaTATE B ST &1 & IgT o0 18.5 WA I STHRAT &1 H IMUH TAA TEcr § AR 39 87 qwewsd & aR &
qART AN SRWS H YR AT T 3eTe0T &AM, Secl el 7 <heT FiAAc &1 a1l Hel, Tel a1 347 VAT 2, 20,15,14
olfehel 31T TEY <IsT T FioAeH 85 NTUH & I el W &1 F¥ QRN 58 o1 1 § 6 STl vt o g3 o, g+
SOy faoTel ST ¢ @ &1 3797 TIRIE 3R SFeilehel Ay 48 TT &, dfdhed TURERIRY AT 36T & 916, A 99 s
IRT &, S T & &1 3T &, agl 15 AT ol 31T 91 &, el 20 WIC o 31T IR §1 o & & T ¢ 3R o
I FOIARI T TARISS AR SRl @l &, Gl Nef-aR Thed Sgd et Y& AT §, 3 Al 89Tl o &K,
¢ ®R, M VR, B &R, ®gd TR & fhsf, By 30 R TR 97 F Ahe 7 AT 31T T &, difeh St 1 shoeereT
A B e Fis g oo &1 [fess saa g7 9T FoReT 7 WA & v s F9Rm §1 g7 38 v
Saooy T 9 AT gors, Soliiad v o AT gong 3N 3 T FT SRR &1 g@ I, WTATh A Food Tl
e ¢ A, 308 o fasrel &1 Sud @ &1 3R I H I 5@ a1 H @R § & 3wl Gw 1500 Femeie valgss
FURAE gHT SIS ¥ T P TIET 91 o187 §1 Ig VAISSS HURA S §, U of 87 & ATl <l T FFICR A §,
g Ufear AR §, 7-8 9 I 3d § 3R gH = & 50,000 F 3ATS S & 3R UF g Fr o Woor e 3@ R
fr o wifF T AR AN F T F FH T B gl T S I Feprora €, 34 G F AT ¥ g7 ufearadr
I E F 3T Re T WA T AT I 39 Sotel & Baw d¢ HRe, vdlse FRU| S 3ifhg § ar St aIRker &
I of /K & THL dc HRU| $H e & HFNERE 8 & & 3N Ig Tdigss A & 37X §1 Ig 9 HH I AT
BH 2@ @ & T TceT @ W, 306 §H Tg FH W @ ©l o aned fagghewor F 3ef q A e 1 o 18
§olR ¥, 38 & 62,520 faeroier &1 faegciihior 81 I/ & 3R 62.5 o v g3deles 384 & I §|...(cTaule)

A 357 g g @REMEE): W, AT FEHER & T Fo e & Al

A geheFar R 98 TEHR F S ANHR 30T &, 3 AT VT & JEOIR H o 37T § o 38& v 5o 9 ©
%lﬁgﬂ%mﬂﬁrsﬁﬁraﬁm% 38 F© N US| S 3N Y NN g6 W@ &, 36 gk gH o Tg Hwed
%Wmﬁm%éﬁm%@ﬁv%sﬂ@rﬁaﬁmmaﬁﬁr ar ggr fostelr ar 30T 7 W ... (CIaus)

A AR AT (SFTAEIE): FHOMT AQGT, HIT 3R g7 LN A AT 3227 G e gIeM ... (STTEA)

MR. CHAIRMAN : Hon. Minister is not yielding. Please take your seat.

...(Interruptions)



MR. CHAIRMAN : This will not go on record.

(Interruptions) &€, *

A FeleFar R : 519 319t SR R 7 fear a1, dF R 9 Al 761 A1 & 30 a1 Rstelr o §7...(Fau)
VT e Fiew] T F F13ex Toe FHWM| AR FF ¢ 2. (cTae=) 387 aord O %ol T W3R T ST 27| 3T I
ol 1 Al & fear? Fg fegehr &1 Jmer slee gt AT TR g

MR. CHAIRMAN : Please do not interfere.

...(Interruptions)
MR. CHAIRMAN : Hon. Minister, please address the Chair.
...(Interruptions)
MR. CHAIRMAN : No questions now. Please take your seat. Hon. Minister is not yielding. He is on his legs.
...(Interruptions)
A HIA o HET (FRRR): H A6 vh fog et TEar § o ST 0T 7 It §7... (=)
MR. CHAIRMAN : Please take your seat. Hon. Minister is on his legs.
...(Interruptions)
MR. CHAIRMAN : Hon. Minister is not yielding. Please understand that.

...(Interruptions)

A gehoFar R : 30T s iR Sure & o) 7 I @ o o B g8l oS & av A v aen afgr) Ha
e, AuTel o A & a1 1 § AR e & o 3R ey Mo aeT T §H I X I B TE a1 Fev T oo
S el 3T &, AV fMeR & 3Hhr 3R @I &, [SeR A et S ¢ R 9ReA fr KRG @HE gl ¥l $8h
fow &

* Not recorded

aﬁ’rag?rmaﬂl%”%laémmﬁﬁwméﬁ%aamﬁﬁzwéﬁhwﬁmmm@rﬁwmﬁ%l
§H 3% @ ¢ & g LT egier o TSdcsoRe # Tehal URASEIT & & &1 SafIT g7 3% o g &g W@ & f 2000-
3000 HIMEIE & §H T R & 3R 30F v 3mer of Il AYTer b AR & UiaR ST & aF 379 [gR & T et o
T & ST § 3R 3eR & o 37T g

of TIser Aol 916 3 918 & aF e R aw 3, Rienet @1s & IR 7 agdd 3= g § gl 1 o A & o & &
3T AR TR 3TEUTET YeRT ¢ §| Gl Sgcd e Woied 3T I & AR g 50,000 FMAE H KRS Fer Fehel ¥
33T FETer, feameT 3nfg di-ar diotee faw aw §, o dioreed & oot daR gl sa% fav g & gafRe a- & faw
o S SR TR § R 58S fav o e X @ § A 7 S disiee 97 1§ 8, g8l o e s fAfaeer &
3R AT 3R T T fAferEger & 3meem 3R T TR 3EH § 3w, anarﬁrmlsﬂmsaa@mwﬁ
T Frg R 16T gl 14ooomm$rwﬁgga1%€#§mﬁemm24734321'5’207503#?@'6%??@%1
gH g TR § T 113 colied o 38,000 Famare & Arer 15 qUT &1 Sieam|

Agled, H ST aFd e oiell T § AR ST & Fgell Tl € foh T 91 17 Tg & 6 AN I HA IR A g
B aR UHT &7 BT ¥ & 38 & 3 VST FleT F FEcaqUl HH F I§ ¢l 5 o5 Gioidl Sels © foh ofgl TeAcrdra
3R TATTdRY & Giaed 3T W 96 e H ARG YE P Tg A 95 SHE YE & IT &1 H MR STy &
foT g aEar § & el o Al JNfEoRE A TATIdR & 7, TAAGRT A 16, TATESRA oF 1, SR o 8,
ATIEE & 2, THOAIUATS o 2, S o 2 IRANE Tsiee fhw § 3R NATe 4 3 arell &1 39 e & 38 IRAINE
Taice fhr § 3R 13 veie e £, TOEH & TAuad o 1, TASHRY o 6, SUHST o 2, GSIARTRUS F 4 USKE el



1 3l ey AT orered 31 @ & de TRIeT HEAIE Y yawr X @ & 30T TaT FTELAER & Tl A A E,
FeT & d8l & N AR AT o gAY I T § F T U 30 WSS o SERTS, 3EARTS 3R M3 & &I &
Yo, WielTr AT &1 38T T@l & olichel Pl & aR F Iarm S STl S § 3R 3T 1 o FRoT garm
ORI Aol ¥ T6T 1@ ¢ & ofF 3a1 oldll 1 STt SIelr § o 3o 2rsT A7 ST TAeiar § oifdheT I &gl &9 &l & Ig A
el g1 ST &FeT Trar 39 HhiFAeT & STdi &l ¢8 Y dlfch dal HIH HY| S & SThT BI3SUT gl oim foh §HeT el &
foh T Teh @Tel o 3T IMEEBS & HIA Y& HET AR gedi T &5 A1, Ihides @l @ Ggol T 3N Y &[G &
clielt T FT R IR S| ekl e 1 aga § Sowe F e forar e €, I g v Rgwa a1 §

HEICT, 3T el ST 1 Sl R ot T B

EH TSR 7 30T ¢ T ¥ gAR WA T TeR & &, 30 Jgl Hlel H gAa 6-7 o T Tehs o e &
SRTE of o &1 38% 3faar AR o 8 PR W 7 Ig Gaemm & ¢ & 3 R 4 3R 8 oomer 7 w5 Rawa 7 &
gg ufed gl dapal ATell T T § 3R U1 TR DS Toll ST g1 3 2ier I SR BeIar §, oifehd ag a1y T
AT & 3R 39 dIG 3THN TRT SiideT 3918 SNl g1 AT gl ahal o If 38 AenfRivesT & et saer dar @er ae
o a8 agl & TR & =T S|

Agled, 3B H Ueh Potae 1 91 Il §, S A MR & o[l ¥l gA JgT AR & a1g A o 39 Ths &
R & STt of o ¥l ofdheT 98T W HA e alel S Ay §, 98 Fal e Aol & df ST of o, et 38
FSIGY o gAY TaE-U=Id goiR S0 s Buifole wx <@r & 3R o derad &1 aftfthahe oo .. (caaee)

mmamw:mﬁﬁaﬂaﬁgml...(m

MR. CHAIRMAN : Shri Shahnawaz, | will allow you one question after the Minister completes his reply. Not now.

A ghegAR RIS : a6 &1 9e @1 T1...(TaU) T¢ To H ¢, Wg 30 S 77 YF &1 W@ 5, H 3@H a1 I @ g,
S 9geT 81 IR, 3HH 30N FS A FEN SN @ I §, THH FO G G, T S AT & T §, IHH §HA H A B

It depends on the person and the locality.
At $IE AEAATT GAT : TE Aol FT FA G

A gheFAR R : ST 96t arel 7 §, 96 T6T 6, AfoheT 3BT A FET US| a7 I o FEr ¥ IR HF o AT 7@
oT| SHHT T HL|

Tafc Feled, 3T Tl St TRl 31 &, 56 W o Tolkid fAer &1 Tl g oo TRl 31 &1 Joiefifd 1 Tehar
A o dfav, aﬁmmmé:ﬁanmmgc% mwm%%mmﬂaﬁwaﬂéﬁraﬁrmaﬁ
A @l AT H AT FEH Uedale ST | ...(FIUR) T Y el A QTSI .(FAUR) FIE F TR H A6
fAfAEer & A a1 gg M, 3% aR 7 &7 W W § 3N S @ W &, 39 aR 7 = el

Heled, el g IS Poud o I §, 3k fov H 19 weh Ay wewd A sgd-agd GeEre & g1 AR e §
for S 2 RAEE & 3¢ Ged A W & 3N S Fe ARG ¥, 39 v F Ty gemt & [ed e 9 3
fagar X ol ...(cau) 3060 3 & B

MR. CHAIRMAN: | am going to allow three questions.
A AITH AT ASH : Fgled, FI¥ FA ST § Ueh FARTHIRIA o1 B ...(CTE=A)

MR. CHAIRMAN: Please listen to me. Please take your seat. Why do not you listen to the Chair? You take your seat. | am asking you to
take your seat.

A IR AT HASA : AT AES A FHIH ool § Pl &...(STAUR) H 3T TR SR Q9N |....(SFIEA) Ho¥ Tgor For@er o
g...(cgaue)

MR. CHAIRMAN: This will not go on record.
(Interruptions) &€, *

MR. CHAIRMAN: |am going to allow three clarificatory questions. You take your seat. This will not go on record.
(Interruptions) &€} *

MR. CHAIRMAN: | am going to allow you but you are not ready to listen to the Chair. Do not behave like this. The Minister will not reply to
this.



(Interruptions) &€} *

MR. CHAIRMAN: [ will allow you, you take your seat. Mr. Mandal, this is not the way to behave. | am cautioning you. | have received your
notice and | will allow you also. But you take your seat now. Shri Shahnawaz Hussain please.

* Not recorded

A JTE AR FHT : TN ST, Hel A o1 WA §C HA S & Sflefet =T o7 foh S A S[oRT §, 3edehr o o @
& 3T A & N T T TR A B T & & &1 i A AT g G dgenia A AR S
o, ggr ¥ Tl 1 Y41 FART 3K Fgaeng F ST FTHT ol 718 §, o6 MU AR &F T arer @ or 3R I8
FeT AT o S Ehes aaT gem, 38 Cfeer SaR Sl &Yl ST 98T & AT ¢ 81 I §, Afhed 35 el ofeT el dgr
Teh HfelelT E3T, fEHr dotg & clieT eal oY el ol fSsh RoT f9gR THR 1 Sgd Hhe 1 AT el qgT| H
T ST & AEAH & IR IJGIRY FA WG § B o o et 1 A I &, 3% ek # e A
AT US| SHAT @l & FANARAE F AT H I TR FRAT § R M Iog S AR T F a9 o &, 37
T T AT QT

A ghaFAR R : H 30 Gy &1 STkl HoloR & i o2 1 T S-S 3ofsh I ST9Tg gl &, O o ot B
MR. CHAIRMAN : I have allowed him. Please take your seat.

AN FIE A ASA : TR, fSeR & #AFer # H AT 7 S & FoRfhowe Tgar g1 3nh f[9er & 18 gl g AW
a9 & 3R TSlig ey areor Tegcieor Aeie & ded S 9 HaS gU §, reoied g ¥, I IRE & & & g
fi-laﬁaﬁﬂm?ﬂuaaw?ra@%qa%ﬁaﬁraa‘raﬁr% 37 AT ¥ el & T SR A IS g5 §l el Ay A S o
FeT § T SNIN ey SFara, 3HA FUASE FgT A AN FAT WHR & W& & IFER IR fHar /3w g1 g T@
o & fER & S aiia $a gU &, 3 3RS g3n &, mgm% Wsﬁmgm%mwm%lmﬁmmﬁw
N, i Sueiey T o @ AT AR 3T I DedhT A e ¥

AT Feled : FUAT TR YT

A FAA AT H : Hgled, H A el § fh R T T ¥ b e o worea 0§, W o §, A, 93,
ST H 3ToRT-37619T &1 3ADT STAEEAT J37 § AT BT §, oliched 3T Ugel Ueh IMa T Hifde e ured T & faw 9
Wm@rﬁc—ch'ammaﬁ?ramaaaga?r@wfrmmaﬂ%mmwmasﬁamwwaﬁrm
el §1 39 & O 9% Il A Fas 6l fRAT ST ohdl § 3R SO0 had g 3% 7 T & Fds 8idl &1 FT TWHR
& W AT §, IR § A Tg Aol JRYUT ¥ IR A TR SR fAreRtor et

MR. CHAIRMAN: The Minister may reply after all the questions are put. There are two more hon. Members to put questions.

A WA YR SAFRAIRY - FQleF, 30k SR H eI 7 S & Sfer =gl § & gt PR ey 3 Tha
mmmm%mmmﬁmmmmaﬁaﬁmmgmlagmvﬂwm’rsﬁ?rmm
M|aﬁzoo7ﬂaﬁzooga$amtgﬁwmﬁraﬁam mmﬁmaﬁrﬁw%mﬁrwgm%sﬂ
mwgﬁmwﬁ%ﬁvm@zsﬂﬁmaﬁaﬁﬁmm%lmm%%sﬁww tﬁGﬂ?fleé‘Qﬁ
T &Y ST TRU| THEY ufserer 37T § 3R Jg el By 3sefher § 3R 359 FIS FEA AT S|

SHRIK. BAPIRAJU (NARSAPURAM): After the recommendations of the expert committee on the power projects, further delays are
there. But there are some small petitions. So, some kind of coordination should be there for early clearance so that the projects can
come up earlier. My humble request is this — since we have given agriculture services free in Andhra Pradesh, similarly it may be
given to the entire country. But if the State Government comes forward with 50 per cent, then the Government can give a helping hand.
Poorest of the poor need help from the Government; kindly come to their rescue. ...(Inferruptions)

MR. CHAIRMAN: You have put questions and he has also answered in detail. Please cooperate.
Now, the hon. Minister may reply.
...(Interruptions)

MR. CHAIRMAN: Please take your seat; we have no time. Now, the hon. Minister may reply.



...(Interruptions)

MR. CHAIRMAN: No. | have not allowed you.

SHRI SUSHILKUMAR SHINDE: It is for the States concerned to give free power. If they have a special scheme, they can give; the
States can make provisions in the Budget and give it to the Boards. When | was the Chief Minister of Maharashtra | also had provided
free power to agriculturists, but | had made provisions in the Budget and gave it to the Board. So, it is left to them. There was scarcity
at that time, during that particular period. So, this can be done by the States, if they so desire. The Government of India cannot do it at
this moment.

AT He Toiid el JedioT fegcdientor Tister # SIAB3R & aR & &g & &1 3067 gAR S A §, 8 38 aie]
a‘é‘rmW%lHﬂﬂEﬁlﬁa’rFﬁm% §H 38 Fclllash &1 A A gHT 3R S Fo SEGRERY St o der &, 39 H
E@ragn, Iwill look into it.

MR. CHAIRMAN : I shall now put the Demand for Grant relating to the Ministry of Power to the vote of the House.
The questionis:
"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the fourth

column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to complete the

sums necessary to defray the charges that will come in course of payment during the year ending the 318t day of March,
2010, in respect of the heads of Demands entered in the Second column thereof against Demand No. 74 relating to the
Ministry of Power."

The motion was adopted.



	The Lok Sabha reassembled after lunch at two minutes past Fourteen of the clock

